381 Sratement re. Fire
in C.0.D. Jabalpur "

broken out. All available fire-fighting
resources were mobilised. 20 fire tenders
and about 2000 persons are involved in
the opration. In order to confine the
spread of the fire, action has been taken
to remove combustible explosive material
in the vicinity of the fire. The area was
also flooded.

As a result of these measures, the
incident was confined successfully to
Magazine No. 20 upto about 3 AM on the
mocning of 24th March.

However, despite best efforts, the fire
spread to Magazine No. 19. It has so far
been prevented from spreadiog any further,
As a result of efforts made to isolate these
fires, and tbke flooding of the area, the
assessment of the Commandant is that the
fire is now under control,although it is still
smouldering in these two magazines, and
sporadic explosions of ammunition contai-
ped in these magazines is continuing.

There has been no report of loss of
life and only two minor injuries to Depot
employees have been reported.

The civilian administration have pro-
vided all required cooperation in the steps
being taken to deal with the incident.

There is no dapger reported to the
clvilan population of Jabalpur town.
However, asa measure of abundant pre-
caution, two villages in the immediate
neighbourhood of the Ammunition Sub
Depot have been evacuated. For simllar
reasons, flights in and out of Jabalpur
Airport bave been suspended as a precau-
tionary measure.

The cause of the fire is not knowp as
yet, A Court of Inquiry has been order-
ed to identify the reasons and assess the
precise extent of the damage.

MR. CHAIRMAN : Shri Tulsiram.

SHRI AJAY MUSHRAN : I want to
thank him. (Interruptions)

MR. CHAIRMAN : No discussion,
(Interruptions)
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MR, CHAIRMAN : Nothing will go
on record.
(Interruptions)**

MR. CHAIRMAN : It will not go om
record. )
(Interruptions)**

14.33 brs.

PUNJAB BUDGET, 1983-39—GENE-

RAL DISCUSSION, DEMANDS FOR

GRANTS ON ACCOUNT (PUN'AB),

1988-89 SUPPLEMENTARY

DEMANDS FOR GRANTS (PUNJAB)
1987-88 — Contd.

[Translation]

SHRI V. TULSIRAM (Nagarkurnool) :
Mr. Chairman, Sir, I rise to speak on the
Pupjab Budget for 1938-89 presented by
the hop. Mipister of Finance.

I would like to pay homage on behailf
of my Party, Telugu Desam and on my
presonal behaif to the innocent persons
being killed in Punjab, whether they be
men, women, Hindus, Sikhs or persons
belonging to any other community, Mr.
Chairman, Sir, you are well aware of the
fact that two different types of Budgets
have been presented in the August House
for Punjab &nd Tamil Nadu because the
ruling Party has got different interests ag
stake in these two States. The ruling
party has presented glossy Budget for
Tamil Nadu in the hope of riding to power
with the improvement in atmosphere by
the time elections are held there. But I
would like to say that the people of Tamil
Nadu cannot be misguided by such gimmi-
cks and they will oever fall in the trap be-
ing laid by the ruling party (Interruptions)
I am saying so only to expose the motives
of the ruling party. [ am only telling the
hon. Minister as to what is the strategy
of ruling party. As1 said just now, no
amount has been earmarked in the Budget
for paying compensation to the families of
innocent people of Punjab who had been
killed and whose property worth several

—

**Noi recorded,
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crores of rupees had been burnt down.
All this brings to light the motive of the
Government bccause ‘the States Annual
Plan has been slashed by Rs. 100 crores
as compared to the last year in spite of the
fact that the expenditure in the State is
on the rise due to deployment of CRPF
and increase in other expenses. In view
of these expenses, the hon. Minister should
have allocated more funds, But on the
contrary he has curtailed the size of the
Budget. The hon. Members must pon-
der over all this. I do not say that the
hon, Minister lacks wisdom, but surely he
does not have enough time 1o think over
these matters. 1 fail to understand as to
why the hon. Mlnister has done all this,

This august House wants to know
from the hon. Minister whether the
Popjab Agrcement has been fully imple-
mented, Government has delayed the
implementation of the Agreement. Why
is the Government doing so ? I request
the Government to take the opposition
parties in confidence in the matter and
take their cooperation to fully implement
the Agreement. The Government views
its strength in the House from a different
angle. They should canalise its strength
with that of the Opposition Parties for
the implementation of the Agreement.
Government is requested to invite the
leaders of all parties today itself and dis-
cuses the issue with them. Then only some
way out will be found to solve the prob-
lem. If the Government is determined to
find some solution, then it will definitely
succeed i its efforts. But Government
isnot interested in solving the problem.
Government does not invile the leaders
of Opposition Parties for talks to find a
solution, Even if they are invited-though
such instances are raro—this gesture is
shown just to wipe their tears. After
inviting the leaders, only few poiots are
discussed with them and ‘thereafter the
matter is laid to rest. Subsequently, the
Government claims to have discussed the
matter with the leaders of the Opposition.
Government has never discussed such
matter with the Opposition nor it will do
8o in foture,
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Government should try to find a solu-
tion to Punjab problem determindly. No
Sikh or a Hindu of Punjab wants separa-
tion from India. They always want to
extend support to the present Government.
None in Punjab will go against the
Government, But the Goveroment is
pursuing such a policy and is running the
affairs of the State in such a manner that
it is difficalt to find a solution to the
Punjab problem. The Sikhs and Hindus
of Pupjab do not fight each other bot it is
the policy of the Government which incites
them against each other. Government
must understand all these things. They
are going to proclaim emergency in Punjab.
If any part of the country is endangered
or any olher danger is posed to the unity
and integrity of the country, no cltizen of
India-whether he is a Hindu, Sikh, Muslim
or Christian-will oppose the Government.
But what is the intention of the Govera-
ment 7 If the intention of the Government
is good, then all the citizens will support
it. But the actlvities of the Government
arouse suspicion in the minds of the
people.

Therefore, it is our submission thas
by imposing emergency, the Government
will not be able tb solve the Punjab pro-
blem, Imposition of emergency will fus-
ther complicate the situation; No one
knows in how many States the Govern-
ment will proclaim emergency, The pro-
blem can be solved only if the intentions
of the Goveroment arc good. We are
very clear about the intentions of the
Government. The intentlons of the Gov-
ernment have become clear after presenta-
tion of Pupjab and Tamil Nadu Budgets.
Howsoever bard the Goveroment may try
to explain its view point nobody s going
to believe it. The people of the country
are very intelligent, But the Government
considers itself to be more intelligent.
For instance, an able Minister, named
Shri Chidambaram tries to show off that
he is a big lawyer. Many other big law-
yers are there in the country. But it s
not good to consider oneself better than
others. Government must think over
these things.

One thing that I would like to kaow
from the Government is that why ia it ot
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holding Panchayat elections in other parts
of the country leave aside areas like
Punjab where it is pot ina position to do
so 7 What difficulty Goverpment is facing
{n holding Panchayat elections ? At these
places Panchayati Raj should be restored
as ecarly as possible after holding elections
to the Panchayats. Pcople can avail of
the benefits of the programmes which the
Government is rupning through Pancha-
yats, Programmes like IRDP, NREP can
be easily handed over to the Panchayats
for the people to derive their benefits.
Parring a few places where it is dificult to
set in motion the clectoral process,
Panchayat elections can be casily conduc-
ted at other places for the benefit of the
people. Similarly, a Committee should
be set up with the help of the Police for
every 5 to 10 villages, to enable the people
to defend themselves on thewr own. It
will be really good if some training is also
given to them. If the intention of the
Government is clear, then it must think
aver these suggestions.

Today. we are discussing this Budget.
Government believes that whatever it is
doing is ripht, but I want to submit that
the Government has no moral right to
present this Budget. The people of
Punijab elected the Barnala Government
by defeating the ruling party, but it has
been dismissed by the Central Government
and the President's rule has been imposed.
That is why this Budget has been presen-
'led here. This is highly regretable.
Government must think what right it has
got to present this Budget. It does pot
have apy such right. But it enjoys a huge
majority and so it can do anything, The
Government knows pretty well what the
Opposition can do except shouting for a
while and at the most stagiog a walk out
thereafter. But they should remember
that if a sltuation arises where they need
additional strength, it will come ounly from
the Opposition.

SHRI SHAMINDER SINGH (Farid-
kot) : That 1s why they do not bave even
quorum today.

SHRI V. TULSIRAM : This is also
highly regrettable,

88-89 & Supp. D.G. 388
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SHRI SHAMINDER SINGH : See,
bhow much interest the ruling party has
got in Punjab.

SHRI R.L. BHATIA (Amritsar) : The
opposition should look at its own guo-
rum ; how many Members are present on
their side ?

AN HON. MEMBER : More than
the Members of ruling party.

SHRI MANVENDRA  SINGH
(Mathura) : Mr, Chairman, Sir, let the
quorum be complete,

[English]

MR. CHAJRMAN : Let the quorum
bell be rang. Now quorum is there. You
can continue your speech, Mr, Tulsiram.

14 Trqnsfation}

SHRI V. TULSIRAM : The power of
imposing emergency in Punjab,with which
the Government has armed itself, 1s not
going to bring about any improvement in
the situation. Rather it may prove to be
bharmful. Punjab is one such State which
can feed the whole country, What is
happening tn Punjab today ? It is com-
pletely a turbulant State, People are
worried due to unemployment because
industries and business ar: completely
ruined and agriculture bas been hit adver-
sely. You know, how innocent people
are being killed brutally, Under these
circumstances, the imposition of emergency
will be ineffective. Emergency should be
imposed when the couniry s confronted
with some danger. If will not be useful
in Punjab because the labourers from
Bihar, Uttar Pradesh and Madhya Pradesh
go there to do agricultural labour. If
emergency is imposed, no labourer would
be willing to go there for agricultural ope-
rations and the State will suffer due to
this, You must ponder over it that ime
position of emergency is not good thing,
In my view, this State Budget should pot
be presented here in future. It should be
considered to be the last one. You should
hold elections there with good intentions.
What measures Government is going to
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take should be clear not only to the people
of Punjab but to the whole country. If you
arc willing to bold elections and win, go
abead, Bot you are doing all. this only
because you are not in a position..to win
the elections there. You sbould hold elec-
tions aod from Government there, because
the whole country wants to see the people
of Punjab prospeceus without any. discri-
mination against Hipdus, Muslims, Sikbhs
or Christians. Measures to restore peace
in Punjab should be taken after giving a
thoughtful  consideration, but we are
opposed to imposing emergency. With
there words, I conclude,

[English]

DR. G.S. DHILLON . (Ferozepur) :
Mr Chairman, Sir, 1 rise to.support the
Budget for the Siate of Punjab for 1987-88,
I was very carcfully listeniog to the pre-
vious speaker when he said that there is a
reducticn of about Rs. 100 crores in the
Budget for Punjab. Many of us have.been
tryjog to search for that discrepancy or
the difference in the Budget. But from
the papers given to us, we are not able to
trace it, Itis just a Vote on Account.
He might have seen the figures from the
previous year's document and be might
have found some diffeience somewhere.
But we couold not trace the discrepancy
from the documents rthat have been given
to us. Mr Chairman, Sir, I have not seen
any Budget which has pot been criticised.
But I must say that the Budget for Punjab
presented by the bon. Finance Mipister
is not only reasonably good but it is very
good considering the circumstances
thiough which we are passing. I should
say that dark picture 18 shadowing around,
but in spite of the disturbed conditions,
there has been an overall growth in pro-
ductiop, in economy, both indusirial and
agriculture. Now, Sir, ] bhave got some
figures with me. The revenue receipt is
Rs, 154595 crores showing ao increase
of Rs. 149.03 crores over the revised esti-
mate of 1987-88. I do not know wherefrom
my friend got the .figuies. The Siate tax
apd nor-1ax revepue receipt is estimated
st Rs. 1194.30 crores which is higher than
the revised cstimates of 1987-88 by Ras.
124.37 crores. Here also I do not find any
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reduction. The Sfate share of Central
taxes is Rs..351.63 crores which is higher
than the. revised estimates for 1987-88 by
Ra~24.65 crosea... Here also 1 am ool able
to trace the differemce, The expenditure
on tha Reveape: account is estimated at
Rs. 1785.70 crores.and as 1 go abead the
areas-where the major Increase in expen-
diturs.; envisaged is on Education. On
higher education, medical care, family
welare puwblic - heaith, minor irrigation,
communiy development,transport services,
ete,. they have made mote provision for
eagh of the items than last year. On the
Capital Account side, the receipts are
placed at Ra_ .2375.17 croics and the ex-
pendituze including loans and advances is
Rs, 2194.67 crores

15.00 bheo.

Taking into comsideration .all these
poipts that I have mentioned, It is a
defimite Improvement in revenuas . accounts
and also in other accounts of the Govern.
ment, The grant provides Rs 70( crores
and the special assistance from here will
be Rs. 650 crores, besides their own re-
sources. On-irrigation, agricultore and all
that, they bave been given. I must say
that-t¢here bas been all round improvement
in spite of the crisis Punjab is faciog be-
canse of the -failure of Constititional
mechinery due to which the Government
bes -beer compelled 1o proclaim 1he
Rashtrapati Rai. He was telling that we
have no: mor# states or authonty to
present- this Budget. We gave them an
opportumity, [ was a stropg suppciter of
Barpals. ] sincerely tell him— Ramoowaha
may rot mind— that the Congress put up
weak candidates against them so that they

[ Translation]

SHR1 V., TULSIRAM : Mr, Chairman,
Sir, I had mestiencd about the Apoual
Plan. (Interruptions),

[English]

SHRI BALWANT SINGH
RAMOOWALIA  (Sapgrar): 1 want
to rupport the Member, The hon.
Member s misguiding the House,
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(Interruptions), He says, annual pisa. for
Punjab. The expenses have been reduced.
(Interruptions),

SHRI R.L. BHATIA : It«s only when
you went to his scat.andiguided him. He
did .not say annual plan. (Inrerruptions),

MR, CHAIRMAN : Let there ‘be ao
diaiogue.

DR. G.S. DHILLON : The "annual
p'an provides Rs. 465.39 crores for irn-
gation, for agriculture Rs, 54,31 crores mnd
Rs. 18.5 crores for indostry last year.
Which aonual plan are you referring to 7
(Imerruptions), In spite of fliberalisn from
our side, the victory of Akah Dal..,..,
(Interraptions),

MR. CHAIRMAN ; Please take your
seat.

[ Translation]

SHRI V. TULSIRAM : Mr. Chair-
man, Sir, now when the Members of the
other side have raised the issue, let me
glve my clarification alkso. (Interruptions)

I ssid that innocent people were bang
killed every.day in. Panjeb. Damage was
also caused to the property of some
people, but na provision has been made.in
the budget to provide the compensaticn.
You tell mes if there+s sny such. prowision
vee...([nterruptions)

[English]

MR. CHAIRMAN : That is: another
point, Pleave take your sedt. That is
beside the point. Plesse bear the bon.
Member. Mr. Dhillon. please proceed.

[Transiation]

SHRI V. TULSIRAM : Theugh he
elaims that there is such prowision yst
nobody. kaows where it is, ([Intermptions)

DR. GS DHILLON : Look -at'me
lso. (dmrerruptivrs) You know it very
well that compensstion or some Other
bip is given whenever any eauveslty "takes

88-89 & Supp. D.C. %0
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place there, Since you talk sbout elec-
tions, Panchayats and compare Punjab
with "Tamil Nadu, I invite you to visit
Punjab. We are the residents of Punjab,
You can either go there at your owa risk
or you accompany me. You visit every
village without any protection. We will
arrange a security platoon to accompany
you if you so desire. Go there and feli
us about the actual sitnation there. On
what basis you compare Punjab with
Tamil Nadu.

[Fuglish]

MR. CHAIRMAN : This. will not-go
on record, ([nterrupiions)**

MR, CHAIRMAN : Will you plesse
address the Chair, Mr. Dhilioo 7 Hon.
Mamber, Dhillon, please address the
Chair.

DR. G.S. DHILLON : Sir, when we

[ Translation]

they talk cheap and hence it is useless...
{Interruptions)

{ English]

MR. CHAIRMAN : "0, that will pot
go on record. I have already said. that,
Please proceed.

DR. G.S, DHILLON : He does not
know how much I have,,, (Inferruptioas)

MR. CHAIRMAN : I have already
said, that will not go on record. Please
proceed. Please address the Chair.

DR. GS, DHILLON: There is
something for bim, nothing for me. T tell
yeu, you study my career. It is nothing
for me. (Imterruptions).

I have been advocating so also. my
fricttds from Panjab that in spite of every-
dhing that comies in the disturbed comii-
tioas, Punjab has made good - progress ‘dn

**Not reoorded,
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agriculture., Punjab has made good pro-
gress in keeping up the growth rate of
Industry, 3.5% to 4%. Under such a
strain, we have been able to doit. We
need soine chaoges, some diversification
in our economy, in our agriculture, in our
industry and diversification is not possible
unless we have definite plants, When I
say diversification in agriculture, I mean
that the Green Revolution which Pubjab
led worked well for some time. But now
it is getting irrlevant. We have reached
the top. We arc more concerned as to
how to keep up the tempo when Green
Revolution is getting irrelevant. We want
to diversify our agriculture to dairy milk
products, food processing and many other
ficlds. We did have some offer from
forecign Governments, from Pepsi Cola and
some of those things which envisage some
earnings of foreign exchange and at the
same time employment on a large scale, at
the same time export potentral for our
agriculture processed food, etc. But
somehow, due to technical reason, that
plan has not been able to go abead. When
Barnala Saheb was the Chief Minister, he
stressed it 2 number of times. Other
leaders from Punjab also stressed and then
the Governor of Punjab, a number of
times talked about it. but it is not coming
op. The other alternatives is, we should
have some other way of thinking, how to
deversity, how to use our resources for
food processiog and horticulture advance -
ment. Our potential is only 3% in horti-
colturc. We want to go up much higher.
Keeping in view that beyond a certain
point production will not go, we have to
think of alterpatives.

At the same time, Pugpjab has been
provided with power either through hydro
electric or thermal plaot which is very
expensive, of very high cost, Pupjab has
been demanding atomic power plant. That
would be much economical and cheaper
for us, We may not have to bring coal
and so many other products from distance.
That is the main reason why we have been
pressing for this and so far it has not come
in. Pupjab is entirely different. When
we compare punjab with other States, we
have absoiutely nothing. All the progress
is due to the people’s own initiative, small
scale production, private production, ip
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Ludhiana, Batala and other places. Even
the university which Is the leading agricul-
tural university, that is the topmost univer-
sity, Is owned by the Punjab Government.
That is mnot ours. Sometimes I found
some jealous-talk going about it. It is
not the Central University. That is the
Punjab Government University. As the
Agriculture Minister I bad found that not
a single instituticn of the Centre is set up
here. When [ talk about it, when I
compare what is given to Punjab, except
Rs, 200 crore worthk of coach factory at
Kapurtbala what else is given ? Can you
mention abnything bevond this, I can
mention industries worth thousands of
crores of rupees In Andhra Pradesh. I can
mention it in West Bengal and Bihar. We
want that some potential for employment
should be created for the young people
who are not accommodated anywhere and
who are not employed apywhere. They
have no other hobby and they bave taken
to killing the people now.

PROF. MADHU DANDAVATE
(Rajapur) : In spite of that you are invi-
ting President’s rule.

DR. G, S, DHILLON : We are not
very happy to have the President’s rule.
We tried to make them stand on their own
legs. When Shri Barnala was not able to
do it, we were looking to Shri Prakash
Singh Badal to come, He is no better.
No one is doing better and both the terms
of Government are over. Why the Bill
was brought yesterday 7 Nobody is very
bappy on tuat. The Cobgress party was
already out of the picture. 1 sincerely
tell you, Prof, Dandavate, this is the first
time in my life as Congress candidate that
I prayed for their success, 1 mean the
Akali Government,

PROF. MADHU DANDAVATE : Do
it at the Centre also.

DR. G.S. DHILLON : Both have
accepted Longowal accord at the time of
elections. I do pot know what happened
when they were ruturned to power. The
same thing has bappened. [ have becn
seeing the Akali Government right from
Gurpam Singh, right from Lachman Singh;
of course, we disowned him. Again Badal
Then, in berween our
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former President came in. In spite of our
prayers that they sbould stand on their
own legs, they could not. Now coming to
the moral stand about bringing this Bill,
this is provided in the Constitution itsclf.
It is the House which passed the Procla-
mation and that Is the moral strength, If
these people could come, we need not
have that moral strength at all. That is
the reason. I have been all the time
advocating that something should be done
for the economic upliftment of the people
of Punjab. 1 was all the time wai.ng
when the Railway Minister was reading
his speech on presentation of the Railway
Budget. I was all the time watching if he
could make a remote reference to Punjab.
Nothing came out, We have been asking
for two important railway connections and
railway reforms. We have been askiog
that the highways are too narraw and the
traflic very heavy. There should be elec-
tric railway between Ludhiana and Punjab
so that it could, by frequznt shuttles.
could take the load out, Nothing was
mentioned in his speech. At least when
I was io Indiraji’s Cabinet, w2 sanctioned
a bridge over Beas river—I was in charge
of that Ministry— which coonects Jullun-
dur-Kapurthala with Amritsar district
reviving the old historic town of Goindwal
which is now in district of Amritsar and
that bas flourished because of that,

We have been aking for a railway
connection either from Ju!lundur or from
Beas to Goindwal which is |5 miles at the
most, Nothing was mentioned in his
speech about this. If the industry had
been set up at Goindwal, it could have
provided more opportunities.

1 have secn many concessions given to
Industry. Agro-industries are regular
industries. We bhave been asking that
because of the disturbed conditions and
because thls is a border area, it should be
declared as some sort of a backward area
80 that there should be some sort of enco-
uragement and impetus for the new indus-
try. That is not forthcoming. We are
not going to remain all the time ke this.
We are trying to create such conditions
in the State that the industrialists would
Bave some sort of temptation to stick to
that place. People should have some ince-
ative to go there, There is no incentive and
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the people are leaviog those districts and
towns like Amritsar,

Sir, I am very proud of my State of
Punjab-though I am proud of the whole
country— that Punjab bas done very well
in cotton production this time. I must say
good words about it. I must admire the
Governor of Punjab, the Goveroment of
Punjab, the administration there, the
Secretaries there for the hard work they
all put in, in keeping up the level of
growth both in respect of rice and wbeat.
Pupjab has produced 1.3 Million bales of
cotton which is a record production now.
We have 23 per ccnt share of the wbole of
cotton production in the country. This
is somethipg remarkable. But how to
maiptain it ? 1 would like to say that
it is a production uoder very disturbing
conditions .. (Interruptions), For the last
Iwo duys we have been busy discussing
this Constitution Amendment Bill. My
friend Shri Tulsiram woke up today. I
have a good joke to say, in this connec-
tion, When President Sadat was alive, he
told me a joke whan I visited Egypt. He
said : ‘*Somebody visited the zoo and
found all the animals laughing but the
Zebra keeping silent, The next day again
he visited the Zoo and found that the
Zzbra was laughing—he was the on.y ani-
mal laughing—aond all the other animals
were kezping silent. He asked the curator;
“what is the matter ?° He said: Itis
all right, The monkey cracked a joke and
everybody was laughing yesterday. The
Zebra has understood it today™......
(Interruprions). We have been talking
about Pupjab. But still the interest comes
in only when the budzet 1s being presented;
when we have to suggest our views as to
what is the problem there; what {s the
state of affairs in Industry and in agricul-
ture and what we need. We know that.
Who knows better than us tbat we have
been very badly hit because of extremism
and terrorism. People are dying. We
are not very happy at that. But here
when we are dealing with our economy,
with our finances and with our budget,
where does the Emergency come in ? So,
I think we shou!d all laugh together eor
weep together. :

PROF. MADHU DANDAYATE:
The monkey may withdraw the joke,
{Interruptions)
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DR, G. S. DHILLON: Not day
after the other...(Interruptions), I thought
that I should bring to your notice all these
things. At the end, I submit 1 am not
saying things 1o a very customary’ manper
‘but rather in & moving marcner. The

‘whole credit goes to the farmers of Punjab.
the industrialists of Punjab and those hard
working people that in spite of everything
‘they bave not allowed the production and
the growth rate 10 go down and the whole
credit goes, above all, to the people who
‘#re managing the admunistration and to
the Governor of Punjab.

SHRI SATYAGOPAL MISRA
(Tamlok) : Mr. Chairman, Sir, with a
heavy heart, I am taking part in the discu-
ssion on the Punjab Budget for the year
1988-89, Sir, you know that the proper
place for the discussion of the State Bud-
get is the State Legislative Assembly. But,
as there is President’s rule and as there
is no elected Assembly functioning now,
we are doing that work here as a mere
routine work. It is nothing better than a
mere outine work. When a State Budget
is discussed in a Siate Legislative Assem-
bly, people at large of that State become
very much concerned about the Budget of
their State tha: whether thelr expectations
and their aspirations are going to be
reflected in the Budget on not, But bere,
while we are discuseing the Punjab Budget,
the people of Punjab have been suffering
from a fear psychosis and they are calcu-
ating the date when the black Bill lke
the Emergency Bill be promulgated in the

“State of Pupjab.

The main question of Punjab was only
raised by Mr. Dhillon, not today, but
yesterday. He repeitedty said yesterday :
*what to do.” “What to do"’ has become
thé main and major question today in

“Punjab and the Government of India are
“having more and more stringent legislations
fo remedy, to tackle the Panjab situation.

Time without numbers, we have séated
berc that it is not merely a law and order
-question. The Punjab problem is pectly
emotional; it is partly psychological; it is
partly economical and it s slso partly
polikical. And the solution will bave to
be fopnd ost in &.political maoner,
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-All'the patniotic and democratic people
of 1he State must come together to fight
out the terrorism. Instead of cultivating
that idea, this Government, the: Govera-
ment at the Centre, is armiog itselfl with
one after another stringent legislations
which will serve no purpose, Thbis situa-
tion has been created in Punjab by the
ruling party. The Goverpment will pass
one afier another legisiations but the sito-
ation will remain the same. You know,
the legisiations like the Natiomal security
Act, the Disturbed Areas Act, are being
applied against the working clusses there
who are trying to voice their demands,
These legislations are being applied for
the benefit of tbe mill-owners, for the
benefit of the management there. This
tituation has been crested by the ruling
party. If you come to the Budget, you
will see, the Minister has himself agreed
that the revenue on the State’s tax and
pon-tax head has been tess by Rs. 40.06
crores, in regard to the estimated revenue.
of about Rs. 1,069.90 crores. That was
due to the prevailing disturbed condition
in the State. May I know from the Hon.
Minister what is the fate of the on-going
projects ?  Are they scverely affected by
the continuning disturbed conditions in
the State and whether any on-going project
has been disturbed or has been adversely
affected or not 7 This question should be
replied to by the Hon.Muister. In spite
of the lesser amount of collection in the
current year, they have accepted that next
year, that 1s, 1988-89 year’s collection of
State tax, non-tax revenue recelpts will be
Rs. 1,190.35 crores as estimated in the
Budget, But how, all of a sudden, a larger
amount of about Rs. 150 crorés more will
be collected, that I specifically want to
know from the Hon.Minister.

When a State Budget is presented in
the State Assembly, It is discussed these
in an elaborate munner. department.wise
discussion takes place. Detailed discus-
sion is possible there, whereas it is a mere
routine work here. By participating in
this debate, I also request the ruling party
at the Centre not to depend upon the
legislation they bave passed; but to mobi-
lise all the patriotic and the democratic
people of Punjab so that a peaceful politi-
cal solution can be achieved,
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I want to note one more point bere.
Yesterday we have heard two Ministers,
Mr. Chidambaram and Mr. Buta Singh.
The trowble with the - Ruling Party is that
they don't know what to do in Punjeb.
i shall ask them to make up their mind
first, take a decislon and implement it.
First the Pupjab Accord was signed,
elections teok place,President's rule came,
the Assembly was dissolved and one Bill
came and another followed. This process
will go on, How long will it go on ?

In the speech of Mr, Chidambaram
he said that our Party CPKM) has no
<obligation’ in ‘Punjab. But, at the same
time, Mr. Buta Siogh admitted that we
have done a good work there. Have they
got a proper understanding with themse-
lves 7 That is the problem with the rul-
ing party.

PROF. MADHU DANDAVYATE :
They have no obligation in West Bengal.

SHRI SATYAGOPAL MISRA : As if
they have no obligation in West Bengal,
They are aiso behaving lke that. The
ruling party opoly works oo whip, you
have seen that. Without that they can-
oot run the House.

MR. CHAIRMAN : Please confine to
the Badget.

SHRI SATYAGOPAL MISRA:1
shaH repeatedly say that they are to make
up their mind first, take a decision and
mobitise all the patriotic and democratic
forces of country and fight the seccssion-
ist elements.

SHR1 R.L. BHATIA (Amritsar):
Mr, Chairman Sir, I rise to support the
Punjab  Appropriation Bill, I have
been listening to our friends 1o the oppo-
site. The first speaker Mr. Tulsiram wag
speaking about the emergency because for
two days we had discussion here in this
House asbout the emergency. As
his party did not give him time
to speak on emecrgency. he spoke today
with regard to emergency. He said that
emergency is levelled when there isa
danger to the country. I would like to
ask bim whether the - situation created in
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Punjab aided by forcign power whers some
of our young boys who are mis'ed .age
trained there, money is given and deadly
weapons are being given, is not a danger
to the country. Or does he think that the
danger to Punjab is no danger; it Is oaly
when India is in danger the cmergency can
be declared 7 Punjab is a , part of Indis
and if we bave dapger in any part of tha
country, should we nat have a right to
have emergency 7 We are not happy fo
bring these emergency Jlaws and the
various laws which have been referred ta
by him. But it is & situation in itself . in
Punjab. That compels us and it is the
compulsion of the Central Government
also under Article 355 that if the Governa
ment over there is not in a pesition . ta
rule or to enforce laws according to the
Constitotion in the country, then it is
incumbent on the Central Government to
bave the emergency.

I don’t know what Mr, Misra was
saying. Apgain he was referring to emer-
gepcy., He did not speak much about
Panjab or perhaps he does not know much
about Punjab His party must have
asked him to speak something and he
spoke -something which at least I was not
able to understand.

Punjab, in the last six years, has
been facing terrorism. Io Pubjab the
development-whether it is in the field of in-
dustry or agricuiture--has suffered. Punjab
would have developed much more, Punjab
has the capacity to develop much more.
Punjabis have the capacity to producs
more and also apply science and techno-
logy to agriculture, to bring about a green
revolution and roake India from a deficit
to a surplus country, Pupjab is the
granary of India and Punjab is bave the
capacity but due to the last six years con-
ditions in Punjab its development has
stopped. It bas not grown as it should
have been.

Sir, I first start with our agriculture.
Preference has been given to agriculture
in the Union budget also so that we
produce more, If India which is produc-
ing roughly 1 million tonnes of food
gra'ns could reach the level of 200 million
tonnes then India will not need any IMPF
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loan and in this development Punjab is
playing a major role. We have the best
procurement systéem. We are giviog the
maximum to the Central kitty of food-
grains and iIf we want to continue to have
more foodgrains from Punjab and if we
want that Punjab should help India in
this regar® we have problems which need
to be solved. We are short of electricity.
There is growing demand of electricity in
Punjab, The growing demand necessita-
tes that we should have more electricity
and for that we will be dependant on
Centre to give us regularly our share from
Singrauli and Barasul projects so that we
are in a position to keep up our agricul-
tural growth,

1533 hrs.
[SHRI ZAINUL BASHER in the Chair)

Punjab does not have hydel resourcss
and for the thermal plants that we have
we have to bring coal from a long distance
and it is problemaiic, So the only area
we can develop and Centre can help us
is to give us a nuclear powcr plant apd if
we arc given a ouclear power plant I can
assure you that Punjab will be able to
maintain {ts growth and will be able to
play an important role in the field of
economic growth aod agr cultural pro-
duction.

The Centre has given gas-based power
projects to U ,P. & Rajasthan but no such
-unit has been given to Punjab. We can
do better. We can grow more toodgrains.
We can diversify our agricultural products
and help India to reduce its imports of
oilseeds and so on. As Dr. Dhillon explai-
ned there 1s not a siogle big industry in
Pupjab. We have got 10,000 small scale
units of hosiery, sports goods, textiles,
cycles, scwing machines and agriculture
implements. If we are encouraged we
can certainly diversify our population
which are engaged in agriculture because
agriculture has reached its maximum.
There is need to diversify the people from
agriculture, There is a need to give more
employment to Pupjab. Itis only the
industry that can be the substitute for that
there are po major industries in Punjab,
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Only recently, you have given us a unit
in Kapurthala-Coach Factory. If more
big upits are given to Pupjab and especi-
ally the employment-oriented units are
given to Punjab, it will also help in our
present political situation which is on
account of unemployment also.

You can help the small zcale
industries in various ways. You
can give them loans, You can
give them cheapter loans. You can
also help by giving them infras-
tructure and other requirements. We
peed coal; we need steel; we need pig-iron.
Our Batala industry which is one of the
best industries and which is one of the
best producing units in the whole country,
they are short of pig-iron. These things
are not given to us, If these are given
to us, certainly we can play an important
role 1o the economy of Pupjab as well as
that of India.

Only three backward districts have
been declared in Punjab. Ferozepur and
Gurdaspur are declared ‘C’ class backward
districts. Amritsar-where I come from
was only pgiven this *C’ class status for
a limited penod in 1986 wkich has expired
in 1988. May I request you if you really
want to help Punjab, if you really want
tbat there should be industrial development
and the solution of the problem of unem-
ployment, you must bring more districts of
Punjab into the category of backward
districts and extend the facilities. 1 would
rather request that the facilities be cxten-
ded to the whole of Punjab. It will help
us much in the present circumstances in
which we are placed.

Punjab is growing Basmatl. 1t is
exported to other countries. In 1983-84,
the total export was of about Rs. 76
crores Now Basmati export bas reached
Rs. 240 crores. Punjab grows a special
class of Basmati rice which has a special
aroma. It is very much llked in foreign
countries. You can certainly increase
your exports if certain facilities are given
te the Punjab growers for the production
of Basmati, Youcan give them better
seeds at subsidised rates. You can give
them better fortilisers for the purpose.

I would also request that the levy
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should not be charged from the exporters
of Basmati rice. Now for all kinds of
rice, you are chargiog levy. You may‘do
that. We will gladly do that because you
need more foodgrains. Punjab has always
been contributing and will conunue to
cootribute. But at least you should give
this facility of not charging ievy from the
exporters of Basmatl rice, You are giviog
them so many facillues. If this facility 1s
given, there will be morz export of Bas-
mati rice from Puojab

Now I come to the law and order situa-
tion. As you know, the law and order
in Punjab is very bad. Various experi-
ments have been made in Punjab-some-
times popular rule, sometimes our Presi-
dent’s Rulz-and we find the situation very
complicated. I will draw your attention
to one aspect of the problem where Centre
can help us. As you know, in the beginn-
ing, terrorists used to have pistols. Then
thcy have other smal! guns Now they have
come to AK-47 rifle, Yesterday, as you
must bave read in papers, they have star-
ted launching a rocket, I would like to
ask you whether your Police 1n
Pupjab 1s cquipped with these modern
weapons If not, do vou feel that Punjab
policemen will ight with 303 rifle which
takes one minute to put the cairidges as
against AK-47 which can have 600 bullets
in ope minute 7 It is just spraying like a
rain, If you want to improve the iaw and
order situation in Punjab, pleasc send
those big officers who are sittiog in air-
conditloned rooms and passing orders and
getting the view from a long distance.
Let those people go to Pupjab, meet the
policemen who arc fighting their battle
against the terronsts, Let them go and
asseas the requirem:nt there and 1t 18 your
duty to fulfil it, If you want to )mprove
the law and order situation i1n Punjab,
give all these facihities to Punjab, Listen
to what the Punjab oflicers who come
here and tell vou in the meetings and
fulfil their demands. If you will continue
to give this type of rifles and other things
which are not matching to the weapons of
the terrorists, then it will be a Jong battle.
So, better provide them the necessary
things Police is patrollicg at pight.
Terrorists sit behind the bushes and they
shoot them with AK-47 or whatever it is.
Can't you provide a bul etproof jesp to
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the policemen so that they can move

about at night in the villages and they can

do their duty by patrolling ? Therefore, I

emphasise to givea second thought on

the demands of the Punjab Government,

to their needs to meet the challenges of-
terrorists and provide them immediately.

Otherwise, what will happen is that by the

time you will provide AK-47, they may be

having a very effective weapon because you

are fighting 2 foreign power. That fore-

1gn power i8 creating such a situation 1n

Punjab. Itis all by Pakistan. Fnemies

are nol seen there, The enemy will be on

the other sid: of the border. We are

taking it lightly as any other law and
order situation, Be serious and provide

the necessary weapons and bullets to our
Punjab police so that we may be able to
figat effectively,

With these words, | support the Bill.

{ Translation]

SHRI RAM BAHADUR SINGH
(Chapra) : Mr Chairman, Sir, had the
Budget presented in this House today
been presented in the Legislative Assem-
bly of Punjab, then th= public represen-
tatives of that State would have got an
opportunity to discuss all aspects of
Punjab sitvation in detail and their
discussion would have been meaningful.
But the Centre has snatched that right
too. In the light of these circumstances,
1 feel that the budget which has been
presented here will be considered to have
been imposed forcibly on Punjab, While
going tbrough the Budget papers. I fousd
that a mention bas becn made about
additional allocation of about Rs. 40
crores as compared to last year, to be
spent on making the Police force more
efficient. This 1s how they propose to
control the law and order situation in
Punjab. It is quite right. The foremost
duty of a civitised Goveroment is to
tackle the law and order sitvation. But
Police force will not be sufficient to tackle
the law and ord:r situation in Punjab,
Unless efforts are made to understand the
basic reasons behind the disturbed law
and order, this problem cannot be tackled,
The Governor of Punjab as well as your
favourite police officer, Shri Ribeirg s
also of the opinion that Punjab problem
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is a political problem. You may pot
‘believe my words, but you will have to
keep faith in those people whom you
have posted there with high hopee. You
think you can solve the Punjab problem
by relying on Police Force but o my
view it {s nothing but day dreaming. You
should learn a lesson from your previous
experiences. You have armed yourself
with all such powers through this House,
which were required to solve Punjab
‘problem, so much so that yon dismissed
the Government elected by the people on
the ground that it was incapable to tackle
-the problem of terrorism. After this,
President’s rule was imposed. All of us
bave seen its results. The number of
people killed during the President’s rtule
is much higher than that kiled at any
time in the past. But you did not siop
at that. You acquired the power to
impose emergeocy. We as well as you
arc well aware of the results of imposing
emergsncy and we have had enough dis-
cugsion on it yesterday. You will have
to find the solution to the problem if you
want to sce development and peace there,
In order to solve the problem, you will
have to win public support primarily.
You cannot solve any problem without
public support. Your appeals to the
public for support have evoked a poor
response. You will have to take certain
steps which may attract and inspire the
people and convince them that you are their
partners in distress in the real sense. As
long as you go on killing the innocent
people in fake encouniers in the name of
terrorlsts or keep them in prisons without
framing any charges or use draconian
laws, Punjab problem will not be solved.
You cannot win public support in this
manner. If you were really willing to
find a solution to Punjab problem-=the
issue which has already been discussed
several times—you would bhave held
discussions with the representatives of all
political parties and the soc:al workers to
form a general opinion, on the basis of
which you should bhave discussed those
proposals with the representatives of the
various factions of Akali Dal and the
extremist groups to find a possible
solotion. You will say that the Janata
Party did not co-operate inspite of your
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appeal. In this very House, on a previous
occasion, the Home Minister, Shrl Buta
Singh had accused the Japata Party for
adopting non.cooperative attitude,
Yesterday also, he repeated bis eartlier
charges against Shri Chandra Shekhar.
The glst of this ailegation was that Shri
Chandra Shekhar has held talks with the
traitors. I would like to remind that when
Chandra Shekbar said in 1984 that
Operation Bluestar was not justified and
that the siiuation should bave been
defused through talks, he was branded as
Bhindranwale of Ballia, You accused
bim again and called him by the same
name when he suggested to keep Anandpur
Saheb Resolution in mind at the time of
discussions. You tried to chcat the rublic
by calling him Bh.ndranwale. But at the
time of talks with Shri Lobngowal, you
gave adequate Importance to Apandpur
Sabeb Resolution. I am not against
negotiations, but If you had any morality,
you should have felt sorry and accepted
the fact that you cheated the public to
fetch votes. But the ruling pariy has no
relation with morality whatsoever.

The prevailing situation in Punjab
indicates that barring a handful of persons
the people in the State are close to one
another having tied with the bonds of
fraternity, have social interaction with
and close family relatons in each others
community. Did the Government ever
try to solve the Punjab problem on
fraternal relations’ basis or did they ever
try to make use of the iofluence of the
above relations to solve the problem in
the State ? They did oot do anything. JIf
they bave done anything of the sort, the
bon. Minister should clarify the same in
bis reply,

The Goveroment 15 not as much
concerned to solve the Punjab problem
as they are concerned about the Congress
Party riding to power in the State. They
are playing with fire and 10 this process
hatching a conspiracy 10 divide the pation,
They have little will to preserve the unity
and the iptegrity of the couniry. Let
Punjab go to hell, let the countsy be
divided, but their Government should
come to power. This is what they waot.
Had they been concerned aboul the unity
and the integrity of the nation, they



405 Punjab Budget, 88-89-Genl, CHAITRA 4, 1910 (SAKA)

Disc. D.G. on Afc (Pun.)

would have tried to ensure that the
people do not loss heart come what may.
If the people of Punjab lose heart no
power on carth can save the country.
Whatever measures the Government has
so far taken to solve the Punjab tangle
have not been taken in the right direction
acrd with good lmtention. The steps 50
far taken by the Government were aimed
at retaining their Government in power
in the State, no matter whether the Punjab
problem was solved or not by these
measures, I would like to give an example
before you.

There is a Coogress leader in that
State whose name I do not want to reveal,
I too have high regards for bhim. I am
happy that now-a-days he is very active
in the State. But what was be three
years ago ? He being a terrorist, the
Governmznt apprehended him 10 Maaila
after spending lakhs of rupees. Today.
he is occupying the highest seat of Akal
Takhat, If the Government describes
somebody as a terrorist and puts bim
behind the bars and deciares another
person as a modecrate at its sweet will,
such tactics cannot work for long, Today
the Government says that Shri Badal is
pot a moderate. [ would like to know if
Shri Badal has coppivance with the
terrorist in Punjab ? The Government is
not workiog 10 the right spirit. It is not
Clean.

The Government has now adopted a
new procedure for issuing licences there
which does not discriminate between a
terrorist and a moderate. Therefore, 1
demand from the Goveroment to stop
issuing licences forthwith. Now there isno
doubt abount the fact that the solutlon to
Punjab problem is beyound their capability.
If we go deep into the Punjab problem,one
thing will be clear that the Governmeat is
the root cause of all these troubles, So
long as the present Governmentis is in
power, there cannot be any solution to
Punjab problem. With thess words, I
oppose the Punjab Budget and conclude.

MR, CHAIRMAN : Shrimati Sukh-
baans Kaur,
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SHRI RAJ KUMAR RAI (Gbosi) :
Mr, Chairman, Sir, will you allow me a
ligtle time to speak ob the Punjab
Budget.

MR, CHAIRMAN : Shrimati Sukh-
buns Kaur.

SHRI RAJ KUMAR RAI : Mr,

Chairman, Sir, I am addressing you.
Please look at me aiso.

MR. CHAIRMAN : When your
pame comes, you too will certainly be
given time.

SHRI RAJ KUMAR RA{ : Please do
not insist on the name. If you allow me,
I shall express my views within two
miputes. Please provide me time. You
are empowered to do that. You are
sitting on this Chair haviog come from
the Panel. You are authorised to allow
anybody to speak as you wish,

MR. CHAIRMAN : [ am not going
to use that discretion in your favour right
now, Please resume your seat. You
have made your submission. Now you
sit down, please.

SHRI RAJ KUMAR RAI: I would
like to place a few suggestions with regard
to Punjab Budget before the House. |
r request you to allow me,

MR. CHAIRMAN : I have got the
discretion. But 1 am not going to use
the same right now. I have heard your
request. Nothing will go on record......

(Interruptions)**

MR. CHAIRMAN : I have heard
your request. It will be considered. Now
you MAay resame your secat,

(Interruptions)**

1 bave heard your request, Now you
may please sit down.
(Interruptions)

s*Not recorded,
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MR. CHAIRMAN : You ask your

whip to give your name. I am not using

my discretion in your favour. I called the

name of Shrimati Sulhbuns Kaur aid she

is on her legs.
(Interruptions)

MR. CHAIRMAN : This method
of yours iz not good.

SHRI RAJ KUMAR RATI : Mr.
Chairman, Sir, what wrong ? did I
commit, for which I am nct being given
two minutes to speak 7 1 bave to speak
on a number of good things on Pupjab.
Therefore. I may please be given a lirtle
time to speak. (Interruptions)

MR. CHAIRMAN : Please sit down.
Shrimati Sukhbuns Kaur is on her legs.
(Interruptions)

MR. CHAIRMAN : You will not be
given time to speak if you continue to
behave like this.

[English]

SHRI RAJ KUMAR RAI: You do
have a right to review the decision as long
as you are in the Chalr, Sir,

MR, CHAIRMAN : This is not the
way. Please take your scat. I have said
I am not using my discretionin your
favour. This is not the way.

SHRI RAJ KUMAR RAI : Can't you
review your decislon, Sir.

MR, CHAIRMAN : Please sit down,
I asked Mrs. Kaur to speak.

SHRIMATI SUKHBUNS KAUR
(Gurdaspur) : Mr. Chalrman, Sir, I rlse
to support the Punjab Budget being pre-
‘sented here today, Unfortunately all the
speakers from oppositlon spoke nothing
about Punjab. I think, since they did not
get a chance yesterday, quite rightly they
all spoke on the 59th Amendment, Each
of the Opposition members sald that we
bave no moral right to present the Budget
here, I would llke to remind the House
that clections were hold in Punjab and the
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Akali Dal got 73 seats, which probably
they never got tefore and I do not think
they will again get in future. They got 73
seats. But what 15 the result ? Instead of
fulfilling the promises given to the people
who had voted for them, they fought am-
ong themselves, Not only Sikhs, but peo-
ple from other communities too voted for
them. Otheiwise they would not have
got 73 seats They betrayed the people
who had put their trust in the
Akali leadership, people who
bad out their lives in  the hands
of the Alalileadership and people who
had put the future of their children
in the bands of the Alali leadership.
Instead of futfilling the promises given to
the people they started fightirg among
themselves and as a result there was a
split in the party. As rightly pointed out
by my hon. Colleague, much against the
interests of our party and in the interest
of the State, we supported them for long,
But ult'mately, we found that they had no
will to survive and serve the people. There-
fore, President’s rule was imposed in the
Siate of Funjab, And as a result of that,
the Budget of Punjab is presented here
today and I support it.

Sir, 1 do not want to take much time
of the House. I have onlv three polms
which 1 would like to bring to your
notice,

The most important thing that a State
needs for any development is power, Our
power demand has been raisiog by 15 per
cent every year. There are scme on-going
projects in our State. One of the members
from the Opposition has asked about their
present position. They are being comple-
ted and we are hopeful that both the Ropar
Thermal Plant Stage II and the Mukerian
Hydro Project will be commjssioned very
soon. lp fact, work has been done in a
record time and for this the credit goes to
the officers and workers of the Punjab
Government.

Secondly, we do not have much of
hydro-resources beyond what we are al-
ready exccuting. We do not have coal
citber and it bhas to be brought from a
very lopg distance. Therefore, I very
strongly endorse the view of my colleague
Sbri Bhatia that we should be given a
nuclear power plant. The excuse or should
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1 say the thing that is said to us again and
agaio that it cannot be given to Punjab be.
cause it is a border State. Today with mod-
ern weapons. no State is a border State or
faraway State. We should, keeping in view
the conditions in Punjab, the nceds of
Punjab, be given a nucicar power plant,
And also as Mr. Bhatia has seid U. P.
and Rajasthan have gota Power Based
Thermal Plant we should also be given a
Gas Based Thermal Power Plant for
Punjab.

It should be put on record thatin
spite of the difficult situation in Punjab
for the last six years, ncither agriculture
nor industry has suffered, In spite of the
fact that the condition: are disturbed, the
people of Punjab have worked very bard
and bave tried to do everything that they
could to keep the situation pormal and to
increase production. We have given our
share of foodgrains to the Central Govera-
ment; in spite of the fact that we bad un-
preccdented rains and droughts, we have
conrtributed our share of paddy and wheat.
Punjab, as you know has only three pre
cent af the cultivated area of the nation,
yet, we give forty per cent of the foodgra-
fos to the country. Therefore, keeping in
view this, we shogld be given special
assistance we want that special ass'stance
sbould be given for Jaod reclamat-
ion becanse whatever land we have,
we are using at the moment but you can
help us by glving us subsidy on Zinc Sul-
phate, Iron Sulpbate, Gypsum. These arc
the things that are needed—because of
continuous use of fertilizers—in our fields
and with Gypsum we cao a'so reclaim
certain areas,

Then, the water level of Punjab is
coming down. We need special assistance
from you for canal lining. I believe Rs. 3
crores bas been sanctionned, butI think
it should be raised to Rs. 10 crores,

Another thing which we are told is
that 169 districts in the country have been
chosen for accelerated production pro-
sramme. I think you can make it to 170--

inl:iudo the border district of Gurdaspur
also,

Regarding jndumy. there is po ‘A’
category backward, district in the State.
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Out of 118 blocks. 66 blocks are no in.
dusttry blocks and we want that in order
to revive industriai economy of the State,
the entire State should be declared as ‘A’
category backv ard State and we should
get the facilities 1that are being given to the
backward arca. 1 k¢ Jammu and Kashmir
or our neighbearing State Himachal Prad-
esh. We should also get those facilities,

You notice that there has been a
downward trend of Central Assistance
io the industrial sector anc <Central pro-
jects, The Cerntral investment in Punjab
has come down from 2 per cent in 1978-79
to 1.05 per cent to 1985-86. This should
be revised and we should get more Central
Sector Projects.

As has becn said before we do have
very small scale industries But that is not
good erough. The State Government 1is
trying to promote large scale industries bot
the Centre should give us three things
which are very important,

(1) Petro-Chemical Complex, (2) Elect-
ronic Switching System Project and (3) a
Video Cassette Recording Project. These
wiil help in giving employment to our
youth aod help the industrial economy of
the State.

There is one other thing and that is
the 4 per cent Central Sales Tax which is
levied in Punjab. It is not being lcvied on
new units. But I would like to draw the
altention to the conditions under which
tbese small scale industries are working in
the State Sector in Gurdaspur. After 6 0’
clock po unit can work and some of them
are already sick. I would request that the
Central Sa'ss Tax of four per cent should
be abolished for at least to sick units.

I have mentioned before, we want some
assistance for land reclamation. about 1.2
lakh hcctares are affected by ravines
in the State and the Government of India
should also treat the State of Punjab in
the Ravines. Rcclamation scheme, which
{s being done for the other States so that
whatever land is available we should be
able to utilise and help to produce more
foodgrains for the country,
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[Shrimat. Sukhbuns Kaur]

Lastly, regarding law and order situat-
ion, more modern weapons are peeded. I
think more money should be given for
transport—for jeeps, cars and whatever
transport the Police might need to combat
terrorsm,

One last request is that the Central
assistance of Rs, 600 crores should be rai-
sed to Rs. 1200 crores.

[ Translatson]

SHRI VIOY KUMAR YADAV
(Nalanda) : Mr. Chairman, Sir, I do not
waont (0 speak much on the Budget at this
moment. But I would certainly like to
offer some suggestions oo the Punjab pro-
blem. Never before in the history of the
Parliament bas such a long discassion
taken place on apy subject tham on
Punjab. But despite all these discussions,
the Punjab problem coantinue to elude so-
lution. The peopie of the country are very
much concerned about Punjab. First of
all I would like to make some suggestions
and thereatier 1 shall express my views on
this issoe.

Try to identify and .solate those
seccessionists and terrorists who are being
provided aid and leadership by the imper-
jalist and anti-national forces.

Strive to unlte the forces which want
patiopal unity and communal harmony
and bring more and more people from
Punjab in the mainstream to counter dis-
ruptive forces.

Find out effective measures to check -

killings and misuse of places of worship
and ensure peopic’s co-operation in this
endeavour.

Release all innocent people from am-
ong the Jodhpur dotenus. Punish the cul-
prits found guilty in 1984 riots. Reestablish
and rebabillitate on Immediate basis the
victims of these riots who suffered loss and
were rendered homeless.

Strengthen the law and order machin-
oy to check Kkillings by terrorists. Also
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check corruption and excesses being
committed by security forces,

It is very necessary to differentiate
between those who are actually terrorists
in more than one sense and those youths
who have been misguided as a matter of
sentimeat after having been influenced by
terrorist propaganda.

The Goveroment will have to admit
that the Punjab problem is not
the problem of any particular
party. The Government should find out
a solution at the national level by calling
an all party meeting in respect of long-
standing territorial and river water dispu-
tes. It should hold discussions on Sark-
aria Commission Report at the national
level and take early and positive steps (o
provide more powers and additional finan-
cial resources to the States.

MR. Chairman, Sir, I do not think
that the Congress people are not concer=
ned about Pupjab problem. They are
also concerned. But it will be the biggest
folly on the part of the ruling party to
thiok that it is only they who are concer-
ped about the Punjab problem. All those
forces who want to see India united, who
stand for maintaining commnunal harmony
in the country and are against terrorist
and disruptive forces are very much con-
cerned about it. These forces are ready
for a scrifice, howsoever big it may be,
to save Punjab, maintain peace in the
State and to avoid disintegration of the
country. In Punjab the Leftist Parties,
especially CPI and CPI(M) are striving
bard to restore normaicy in the State and
this is the reason why they are increasingly
becoming target of extremists attacks.
Many members of these Parties have been
killed and yesterday also a leader of my
Party was killed in Punjab. What is the
attitude of the Government towards
all this 7 Government believes that
it is only they who are competent to solve
this problem but we feel that the problem
is not being resolved deliberately because
ft I3 in the interest of the ruling party.
In solving such problems, Government
gives highest priority to the interesta of
its own Party and does not care much
about the interests of the country, What
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kind of attitude is Government adopting
now-a days 7?7 Government has epacted
several laws to combat terrorism. Perhaps
in no other Parliament of the wotld have
so many laws been enacted on any single
isdue than oo the Punjab problem,
probably on no other issue, Government
has received such unconditional support
of this August House, has as been in
the case of strepgtbening the Goverpment
on the Punjab issue. Government has pnot
been able to resolve the issue
though full support has been extended to
it. I remember, the present Prime Minister
had gone on record threec days bcfore the
Operation Bluestar to say that Bhindran-
wale was a grcat saint, but two three
days after this statemen’, the Operation
Bluestar was ordered. This is a fact and
1 am not speakicg against the Congress
Party. Government has not learnt any
lesson from its past experiences and the
steps it has taken to resolve the Punjab
problem which enjoys the support of fore-
ign and extremist forces. Government
will never be able to find a solution to the
Punjab Piublem by bhobnolebing with
them. Government is following the same
old po'icy in Punjab. Is the Government
conscious about the consequences of
belping Jasbir Singh in secur:ng the high-
est position ?

In Punjab, a systemalic campaign is
going on, in which the members of the
Congress Party are aiso taking part.
Other moderate forces who were coming
into the mainstiriam have received a set
back due to the policies of the Govern-
ment, The morale of !aw and order
enforce’ng agencles has also gone down.
Government i: happy and so is a section
of the Congress Party that Akali-Dal bas
been rendered irrelevant anod losignificant
in Punjab, but by cooperating with the
extremists and helping them occupy high
posi:ions the ruiing party has itself become
Irrelevant there. Government is not taking
note of these failures in Punjab. As longas
the Government does not seek the cooper-
ation of the public, as long as if does
not consider it to be a national issue and
instead works with the motive of capitalis-
ing on it in the mext clections, solution is
difficult to evolve.
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The problem before the Goverament
is a npational problem and the whole nation
is suffering oo account of it, because the
unity of the country is at stake, Thisis
the reason why such forces are continue-
usly oo the rise in Punjab, Ia the recent
incident in Punjab the Sikhs said, “we will
not seperate from Hindus, even at the cost
of our lives.” This is the positive factos
there, Extremism is there in Punjab but
it is the negative factor not the positive
factor. The positive factor is that majo-
nity of the people in Punjab are against
extremism and ready to lay down their
lives to counter it but the Government is
not making use of it. It is instead think-
fog of imposing emergency in Panjab and
wants to deploy Army to face the challenge
posed by extremists. Government will
pnot be able to solve the Punjab problem
by terrorising the people through deploy-
ment of Army in the State. I do pot
think Goverument will achieve success
through  these measures. Therefore,
Government is requested to change its
strategy, if it wants to find a solution to
the Punjab problem. Solution is sure to
emerge and emerge it wi'l through the
right course.

[English]

MR. CHAIRMAN : Prof. Narain
Chand Parashar,

[Translation]

SHRI RAJ KUMAR RAI (Ghosi) :
Mr. Chairman, Sir, please pay attention to
me also. Give me two minutes.

MR. CHAIRMAN : Please take your

seat,
(Interruptioms )**

[English)

MR. CHAIRMAN: Nothing goes on
record.
{Translation]

SHRI RAJ KUMAR RAI: [ Will say
only good things. I will not say anything
against the Charr,

**Not recorded,
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MR. CHAIRMAN : The hon. Mcmber
should ask his Parly to send his name.

SHRI RAJ KUMAR RAI: You also
belong to my Party.

MR. CHAIRMAN : When 1 @am
occupying the Chair, I do not belong to
any party.

SHRI RAJ KUUMAR RAI : Your heart
js with us. Give me two minutes. [
shall be high!y grateful,

MR. CHAIRMAN : Please sit dowp,
(Interruptions)

16.15 hours
[English]

PROF. NARAIN CHAND PARA-
SHAR (Hemirpui): Mr. Chairman, 1
support the Budget for Punjab prescated
by the hon. Finance Minister to the
House. The various provis.ons which
have been mace arz quire encouraging,
and it shows the Cen!rn: Goveroment's
commitment for heip'ng the economic life
in Punjab. The Central Govcrnment
have gone out of their way 1o suppsrt and
give financial assistapce also to Punjab,

The annual Pian for the year 1988-89
has been put at Rs. 700 crores and though
the central share of assistance was
only Rs. 4 .50 crores, yet the Certral
Government has gone out of its way to
provide Rs, 650 crores as specral assistance
to the State. This isa token of the
seriousness of the Government of India’s
commitment to improve the economic con-
ditions in Punjab and to be'p the State of
Punjab. TItis, as you can see, more than
ten times of what the State s getting in
the normal course Rs 41.50 crores and
special assistance of Rs. 650 crores. This
is the amcunt that has been given and we
welcome it because Punjab nceds it,

I would only point out that Punjab bhas
got the attention of the nation. It would
have been quite okey had. ' the Assembly
been in existence and the budget would
have becn discussed for ten days. We
arc here now disposing of this discussion
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within two or three hours at the most.
This is how democracy at the grass-roots
benefits the people. Because of the con-
ditions there, it is not possible for the
Assembly to function and therefore
Parliament is obliged to do its duty tow=
ards Pupjab.

. Since my State is also quite close to
Punjab so most of the problems are quite
common and I bad written to the hooos
uiable Governor of Puonjab for certain
specific things to be done, There are
some areas of Himachal which weie parts
Pupjab earlier. There are many link
roads which require to be completed, or
built, and people are at the hands of the
Punjab State. ‘But it is most unfortunate
that the administration of Punjab Govern-
ment has been neglecting these portions,
whereas bridges have come up
oo the Himachal side, on the
Punjab side they have been neglected.
I would particularly refer to a road which
goes from Punjab to Himacbal, actually
from Hoshiarpur to Unna, which was at
one time part of Puniab. On the Hima-
chal side all the roads are metalled and
all the bridges are complete, If you go
to Punjab side, even looking at the border
you can come to know that it is Punjab,
b-cause there is peither any bridge nor
there is any metal road. Therefore, what
we want is that specjal attention should
be paid to those arcas which are bordering
Himachal because Himachal and Punjab
are quite close 10 each other and they are
paritpers in economic progress. Any
neglect towards those areas of Punjab
which are on the border of Himachal
would not be good for the development of
Punjab as will,

I would plead that the hill districts of
Punjab or the hilly blocks—now that the
Central Government bas adopted a for-
mula of 500 metres high asthe criterion
for recognising an area as a hilly area—
Dbarkalam block and parts of Jhanpur
Tehsil and part of the Kandl area, the
entire area from Hoshiarpur to Ropar
district etc., they should be brought under
that programme and central assistance for
the hill area development programme
should be given to those arems. It is not
their fault that they are not in Himacbal
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but they are in Punjab, But there are so
many othet areas. When in Maharashtra
you have selected some blocks, as hilly
blocks, when in Madhya Pradesh some
blogks are recognised as hilly blocks, why
are you not doing justice to the hilly
blocks of Himachal Pradesh bordering on
Punjab ? Those people have a general

griovance That their necds arc not being

looked into,

I will plead for better deal for
teachers, Though ‘'he budget has given a
good provision, about Rs, 18 crores etc.,
have been given and for rural arcas Rs, 11
crores are given., I have seen from the
various figures which have been submitted
to the House, but I would plead that
Punjab at one time was a leading State in
the field of Education and we are proud
of the fact that the first school for
women’s education in North India was
started at a wvillage called Hariana in
Hoshiarpur district. Hoshiarpur was one
of the leading districts in the field of
education. So, I would plead that the
private schools and the private colleges
require assistance from the Governmsnt
on a massive scale and the students are
suffering on account of the disturbed con-
diton. Therefore the students should not
be made to suffer simply because there is
some law and order problem in Punjab,
Some Universities and some Colleges
which are there bhave to be closed very
frequently. I request that special securlty
arrangements should be done immediately
to ses that the educational institutions in
the State are not allowed to suffer on this
score and the ficld of Education should
not be allowed to be a victim of this
disturbed sityation.

Similarly, I plead for proper security
arrangements to the runping trains and
banks, It has been reported frequently
that the terrorists attack the banks,
especially the big dacoity in Talwara, Five
persons of the Punjab National bank were
killed recently. Some trains still remain
Suspended because the Punjab Govern-
Ment {s unable to provide proper security,
I would plead with the Central Govern.
ment to provide thé necessary assistance,
Ray be for Police, may be for para
Rilitary forces, so that the normal life in
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Punjab is not disturbed, It will be a proof
of the strength of the pation’s conviction
to help Punjab and the normal life of the
people there is allowed to proceed and
flourich inspite of the activities of the
extremists.

If we are able to show to the natien
that the nation Is generous to Punjab and
it can look after all the problems of
Punjab, then the people there will be quite
bappy. Punjab has been giving a lot to
the central pool 1n paddy and wheat in
splte of the disturbed condition and
Punjab is one of the leading States,
Punjabi farmers, Punjabi businessmen, and
Punjabi industrialists have not lagged be-
bind and have not discouraged and they
are keeping up their morale. So, finance
should not be the constraint for keeping
up the morale of Punjab as high as
possible,

I therefore plead with the Governor
of Puojab and the Advisers, especially
Department of Public Works, to pay
special attention in hnking Kiratpur Rail-
way Station with the State Highway by
metal road and also roads linking the
State Highway with Himachal villages like
Dabat Majari, Ropar and Nangaldam. In
spite of my several letters, nothing has
been done so far in this regard, Kiratpur
Railway Statlon is a very important
Station and it Is 8 tourist centre for both
Punjab and Himachal Pradesh. Thercfore,
1 plead that Kiratpur Raillway Station
should be linked with the State Highway
by metal road. There are some roads in
Bilaspur District of Himachal Pradesh and
Ropar District of Punjab, where ene
kilometre 18 in Himachal and another kilo-
metre is in Punjab, which have to be
linked with the State Highway, 1t is the
joint responsibility of both the Punjab
Goveroment and Himachal Pradesh
Government, Therefore, these minor
works should be looked into immediately.

I support my colleagues Smt. Bukh-
buns Kaur ; Dr. G.S. Dhillon and Shri
R.L. Bhatia in pleading for generous
assistance to Punjab for the development
of power, promotion of tourism and ip-
dustries.

The more you invest in Punjab, the
stronger will be pation.
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With these words, I support the
Budget.

[Translation]

SHRI BALWANT SINGH RAMOO.-

WALIA (Sapgrur) : Sir, while participating
in the debate on Punjab Budget the hon.
Members have pleaded for greater financi-
al assistance for Punjab in théit own way,
In this Budget, a deficit of Rs. 245 crores
has been left bncovered and no new tax
has been levied to bridge the gap, but
through this Budget Government will bave
to bring down various developmantal
expenses planned for the rapid develep-
ment of the State.

Recently the Tribune wrote in one of
its articles that wbat is of grave concern
in this Budget is that the allocation for
Police and Security arrangements, irriga-
tion development and especially electricity
will have to be curtailed. Both Shri G, S.
Dbillon and the dailly ‘Tribupe’ in its
edition of 21st have stated that discrimi-
nation has been done against Pupjab. It
has been reported that out of Rs. 850
crores of the anmual plan, only Rs. 650
crores bave been given, Later on the
figure was put at Rs. 750 crores. There-
fore, still the annual plan has been slashed
by Re, 100 crores. The reduction will
directly affect the Ropar Thermal Power
Plant and Thein Dam.

Mr. Chalrman, Sir, yesterday while
spcaking on the Punjab Budger, we prese-
nted the view point of our Party before
the Asgust House. Today I just want to
say that eroployment scenario in Punjab is
worsening fast. In a report, Punjab Gove.
rmvent has recently reported that last
year 10267 applications were submitted in
Banks for loans for self-employment.
Government is requested to verify, as to
bhow mapy of them were sanctioned loan,
The loan has not been disbursed, probably
it would not be disbursed even during the
next two years. Out of 10267 cases, only
1300 have been samctioned loam but even
in these cases, the money bas not yet been
disbursed. From all this, Government
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can bave a fair asscssment of the unemp.
loyment situation prevailing in the State,
Similarly the hoc. Governor has infor-
med the M, Ps. recently that 74 out of
118 Development Blocks are the Dark
Areas, where ground water level has gone
down by 20 feet. Is the Government
contemplating some measures for these
Blocks ?

Recently the Hon Prime Minister
stated that for raising agricultural produc-
tion 169 districts would be covered under
the action plan and the authorities have
been asked to spend more in these districts.
Neéwspaper 'Ajit’ has reported and Shri
Pavashar has also rightly stated that the
State Contributing 70 per cent to the
Centtal Pool must be given more assis-
tance, but nothing of this sort bas been
done in this Budget. Similarly, the far-
mers of Punjab shouild not be discou-
raged,

Mr. Chaitman, Sir the arca of cultiva-
ble land in Punjab is shrinking. Punpjab
is a strategic border State and there are
several Milltary Cantonments there which
is a must for such a State. Thereisa
Military Cantonment in Ferozepure and
now a new Cantonment has come up in
Bhatinda also. Similarly a canal from
Ponjab goes to Haryana and amother to
Rajasthan which have also taken away a
large area of land, For building urban
estates, big tracks of land are being ecqui-
red. So the scarcity of land is increa-
singly being felt in Punjab. Land acqui-
sition policy of the Goveroment 1s extor-
tionist in nature and will ruin the farmers
totally. Land is acquired from the farmers
at throwaway price and is sold at very
high price. Other agencles involved in it
are earning handsomely in these transa-
ctions. Government should look into
these things.

What is the position of Industries
becomes clear from the report of the
Punjab Government. A little while ago
Shrimati Sukhbuns Kxor was saying thet
66 Blocks tould be declared as ‘No Indus-
try Blocks’. She further stated thst only
3 per cént of thé total tu'tivable arew of
the couttry is in Pubjab,
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We have the distinction of serviog the
country and are coufributing 70 perceat of
foodgrains to the Central Pool. But what
is being given to the Ppmjab by the
Centre 7 Mr, Cheirman, Sir, through
you I want to draw the attention of the
House to the fact that Central investment
in Punjab is only 3 per cent, whersas we
are contributing 70 per cent of foodgrains.

During 1978-79, Centzal investment
was 2.20 per cent in industry etc. which
has now come down to 1.5 per cent. As
I said ecarlier, emotional and religious
considerations are also involved m the
Punjab problem. People of Punjab firmly
believe that they will not get justice from
the Centre, The problem of upsmploy-
ment, towards which 1 want to draw your
attention, has also reached gigantic pro-
portion in%he State, If the Ceniral invest-
ment goes on decreasing at the present
rate, it will come to zero per cent in the
next ten years and then the problem of
unemployment will never be solved. I
want to tell you from the report of the
Governor as to what type of treatment is
being meted out to Punjab. I want to
mention about the Acceleratsd Rural
Water Supply Programme. Ground water
at deep level in Punjab is of very poor
quality and therefore, every arca in the
State needs water supply system, The
water is telling upon the teeth and lungs
of the people and discases are on the
increase. Let me justtell you what has
been the allocation under the programme
I mentioned just now, Rs, 2930 lakhs
bave been given to Bibar, Rs 4615 lakhs
to Uttar Pradesh and only Rs. 514 lakhs
to Punjab,..(Interruptions)

[English]

PROF. N. G. RANGA (Gunatur) :
What about the population of Punjab ?

AN HON. MEMBER : What about
the area ?

PROF, N. G. RANGA : 1 think U. P,
is the most undeveloped State.

{ Translation]

SHR1 BALWANT SINGH RAMOO-
WALIA : Natural water in U. P.is of
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very good quality. It is all right, Ran-
gajl has expressed his good views. [ want
to place a very serious issue before you,
The expenditure of the Punjab Assembly
has been brought under General Adminis-
tration head in the Budget-proposals.
This is a very serious thing. All the three
wings viz. Legisiature, Judiciary and Exe-
cutive bave indcpendent existance, The
Demands in respect of Haryana are before
me; they are at No. 1. Demands for
Punjab for the year 1986-87 were at No.
1, but today they have been put under
the Executive head. Does the legislatore
command only this much respect in the
eyes of the Governor of Panjab 7 Is Legis-
lature thought to be so small a thing ?
The Ex-Speaker of the Punjab Assembly
has written a letter to me. I bave brou-
gbt it to the notice of the Housc on his
behalf. Governoment should correct it
immediately. Before I conclude, I want
to ask some questions. I would like to
know from the hon, Minister :

[English]

What is the latest position of thein
Dam project’s completion ?

[ Translation]

We are told that our demand for
electricity is increasing at the rate of 13
per cent per annom, Why is the Central
sector investment decreasing in Punjab ?
What are its reasons 7 Why are you redu-
cingit? Due to rains and hailstorm,
crop has been desiroyed in Maler Kotla,
Mahala Kalan and Baroala tehsils of
Saogrur district, There is a proverb in
our area that \f hailstorm hits during the
month of Chaitra. it is like a volt from
the blue for the farmer. Rains and hail-
storm have caused ecxtensive’ damage to
the crops. What assistance is being given
by the Centre for this 7 Request for
setting up of a Nuclear Power Plant has
come from Punjab also, but sanction is
being issued for other States. Punjab's
request is rejected on the pretext that
Punjab is a border State

[English]

PROF, N. G. RANGA : It is a bordet
State. We should not have Nuclear Power
Station ‘Mt‘g N
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[Translation ]

SHRI BALWANT SINGH RAMOO-
WALIA : The Governor talks of package
plan day in and day out. We dre fed up
with it, 1Is there any package plan for
the development of Punjab or is it only a
talking point ? We have been hearing
about it for the last eight months. The
Punjab problem is a national problem for
Para Military Forces. Para Military
Forces which have been sent to Punjab
number about 400 companies and Rs. 120
crores are being spent on them. Is the
Contral Government prepared to share
this expenditure considering it to be a
national problem or should we take it to
be a permanant refusal 7 Eighth Five
Year Plan allocation should be raised by
Rs. 330 crores as compared to the Seventh
Fiye Year Plan. Are you doing s0 ? Is
1t correct that bus fares and electricity
tariff are going to be increased in the
State ? You have a good smile but it
will give us nothing. Give us something.
What are you doing for the development
of our State 7 I reiterate the demand
made by Shri Parashar and would like to
kpow whether there is any scheme to treat
Kandi area of Punjab as hilly area 7 As
asked by sister Sukhbans Kaur also, is
there any proposal to saoction industries
based on Petro-Chemicals,electronic switch,
video casette etc. in the industrial sector ?
Proposals in respect of Doraha Thermal
Power Plant, Shahpur Kandi Power Plant,
Dhuri Thermal Power Plant are already
pending with the Centre. I want to koow,
whether any one of them is being appro-
ved after giving due consideration ? Since
the Budget for Punjab does not include
anything like that, I oppose it,

SHRI SHAMINDER SINGH (Fand-
kot) : Mr, Chairman, Sir, prior to me,
Shri Dhilloo, Shri Bhatia and my sister
from Punjab expressed their views on the
Punjab Budget from the Government slde
and said that they were only referring to
the debate that took place in the House a
day before. Yesterday also, we discussed
Punjab and today’s discussion is also on
Pupjab What they said was correct. Yese
terday, Punjab was made the scapegoat to
thrust upon the policy which the Congress
(1) bad chalked out well in advance. The
bundle of papers presented by the hon,
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Minister today, carries nothing for Punjab.
He is giving the min'mum to Pupjab, I
want to tell the hon. Minister through you
that the subject on which we are speaking
in this House today—Punjab Budget—
should have been in fact discussed in the
Pupjab Assembly. Our sister said that
though we polled 73 per cent of votes in
Punjab. yet we could not contiopue in
Power. I want to remind my sister that
as long as the ruling party in the Centre
continues to take recourse to manipula-
tion and stunts to remain in power, which
is the case now-a-days, nothing is possible,
leave aside Punjab. They got votes from
the people by making falte promises and
they are 1n power today. As long as the
present Government continues to rule at
the Centre, no State Government, whether
it is Haryana, Punjab or Andbra Pradesh,
can last for long, no matter if it works for
the development of the State cor is duly
elected by the people there. People vote
for them bzcause they are swayed by their
misleading propaganda, but once they
realise their mistake, they repent. You
can scc the examples of Bangal and Har-
yana where the people have discarded
them. Insuch cases, they thrust upon
their rule through their Governors as has
been the case recently in Punjab.

I want to tell the Government that if
it wants to remain in power, it may do
80, but what happencd yesterday clearly

*indicates towards their intentions. Their

intention is not clear. The Government
brought a Bill in the House to extend
Governor rule in Punjab not only for one
year but for a further period of two years.
It makes their intention very clear.
Though big promises are made in regard
to Pupjab, but nothing 1is being done
there. In this coonection I want to draw
the attention of all the Members specially
those representing Punjab, towards the
fact that I have been hearing for the last
one and half or two years that PEPSI
Plant would be set up in Punjab and it
wouid be a boon for the farmers there,
But it appears that after getting sanction
Double Cola Plant has been set up in
some other State. Perbhaps the Govern-
ment do not want to give anything to the

.farmers of Punjab. If this is not the case,

then why is it not being sanctioned ? Why
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are the farmers of Punjab being deprived
of its benefits ? We are thankfal to you
for giving sanction for setting up a factory
in Kapurthala, but the hon. Minister
should be aware of the fact that a single
factory is not sufficient for Punjab, We
know that the Government have not
sanctioned any blg project for Andbra
Pradesh since the opposition Government
came to power there, Similarly your
attitude towards West Bengal has also
boen neglectiul and now the same attitude
is being adopted in regard to Punjab also.
(bell rings) Mr. Chairman, I am talking
about Punjab, pleasec do mnot ring the bell
I will say whatever I want to say.

MR. CHAIRMAN : Please hurry up,
your time is over.

SHRI SHAMINDER SINGH : Who
would speak about Pupjab, excepting us ?
Everybody hbas already expressed his
views. Now we should also be given a
chance.

MR. CHAIRMAN : You have
already been given sufficient time, You
aye to get time as per its alloiment.
Besides you, there'are many others who
ropresent Punjab.

SHRI SHAMINDER SINGH ;: They
are six in a number whereas we are
seven.

MR. CHAIRMAN : For everything
time is allotted. Your time 18 over
according to the rule. Now you conclude
within two minutes.

SHRI SHAMINDER SINGH : The
Budget of Punjab was stated to be of Rs.
750 crores just now, Perhaps Ramoowalia
was wrong. It is Rs. 700 crores and we
want that this amount should be increa-
sed, Mr. Dhillon stated just now that 23
per cent of cotton produced in the
country comes from Punjab, while the
percentage of the cloth being produced
there is just 3} per cent. I demand
that Textile mills and one of the agro-
based industries should be sa{ up in
Punjab. You know very well, that for
running these industries water and power
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are weded. In regard to distribution of
water, a dispute with Rajasthan and
Haryana is still going on. I urge yau to
provide Rs, 500-700 crores for the Thein
Dam as a special case so that the dispute
of water among three states might be
solved and water shortage could also be
overcome.

Anpother most important thing which I
want to say is that the water course be
strengthened. Of late the World Bank has
withdrawn his helping hand from this
project. So, necessary assistance should
be got provided to the Lining Department
through Indian Bagks.

A wing of the State Trading Corpora-
tion in Dclbi should be exclusively for
Punjab. It will promote export of com-
modities produced there. The Centre
should provide a division of STC to
Pupjab immediately,

Mr. Chairman, Sir, I wanted to raise
2-4 points more but slnoce you are asking
me to conclude, I do the same and thank
you,

CH. SUNDER SINGH (Phillaur) :
Mr, Chairman, Sir, I rise to support the
views cxpressed by Shrd Dhillon and Shri
Bhatia on the Punjab budget. 1 have
also heard the speeches of the members
of the opposition. I support and appre-
ciate the ideas .expressed by them in
regard to Punjab. [ think Shrimati Sukh-
buns Kaur ji has spoken just for the
second time during the last 8 years. Her
specch has also been quite impressive.

I want to discuss the Issue of an-
employment. This problem has assumed
an alarming proportion. Land reforms have
not so far been implemented even after
80 many years of independence. If thess
bad been implemeanted sincerely the prob-
lem of unemployment would have been
solvad and the peopls would have not
turped to terrorism, The rich landlords
face po problem in getting food but poor
landlords are unable to make their both

ends meet.

Only a small group of peopls in
Punjab are making @ demand for Khalis-
tan today which is quite unreaseaable
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and no one in the whole country supports
‘this demand,

Many industries are under the cont-
ract of the Government, A pumber of
them bas be¢n set up in Pupjab and we
should make such efforts as may help
Punjab to make progress. 1 want to give
you an instance, One of my brothers,
Puran Singh used to live in Punjab. 80
per oent of the people living there were
in favour of having a talk with Shrimati
Gandhi and Pandit Jawahar Lal Nehru.
But the authorities did not allow them to
do so. They were deprived of their right
to speak, But the people in Punjab are
not deprived of this right at least. Every-
thing goes according to the rule of law
there. As far as their demand is concerned,
I think it should be from our side. We
have a population of 25 crores. BEven
after a long period of independence, we
have been unable to achieve a proper
- status and even then we are with India.
We are to live and die here in India,
come what way., What is the slogan of
Harijans—

Na Zameen, Na Assman, Na Zameen
aa Makasn, Bharat Mata Ziadabad.

A man who wants to get undue possession
will bave to suffer.

[English] - .

All expansion is life. Al love is
expansion. All sclfishness is contraction.
Love is, therefore, the only law of life,

{Translatien]

Pakisian who wants to create Khalis-
-tam, will saffer.  As far as we are concer-
sed, we are silent. We have been silent
because Mahatama Gandhi once said that
a Harijan would become the President of
Eadia. But Devilal says a Jat sould
bocome the President and I believe that
.gven this would pot be possible, for,
Sikhs do not spare even Jats, Everyone
knows how France achieved independence.
The French people pever acted in this
ssennor but they are even sow paying for
the yune. So forced possession Is aever
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froitful. Mahatama Gandhi said that :

[ English]

“He who loves lives. Who is selfish,
is dying. Therefore, love for love's sake,
because it is law of life.”

[Translation]

I would like to say that till there are
temples, mosques and Gurdwaras, there
can be no peace and the religion will go
on exploited.

(English]

All the temples are not the houses of
God. They are the inhabitations of
devils.

[Translatien]

What will be its result ? Long dis-
cassions are futile, we should express our
views sincercly and talk about buman
beings. Why do we poor people support
the Congress ? I am (alking about Punjab,
You a!l Hindus, Sikhs and Muslimsare
outsiders.

“Ai Aabroo-ae Ganga, Wah din yaad
hai tujhko.

Utra tere kinare, jab earavan hamara.
(Dr. Ighal)

[English]

Where do you seek for God 7 Are
not the poor, the miserable, the down-
trodden, Gods ? Worship them first.

[Translation)

I tell you one thing that a man who
takes the least from and gives the most to
the soclety, stands ahead of all,

(Englisk]

1 do pot believe in & God or religion
who canmsot wipe out the tears from
widow's eyes and which cannot being &
morsel of food to the orphan’s mouth,
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I tell you that we would have to take
possession from you as well as from them
also. This is a fight because we have
not been able to digest. What is happen-
ing in Punjab is that they bave plenty to
eat and when they have plenty to eat they
make mischiefs... The poor do not make
mischiefs and they do not have enough to
eat. Mahatmea Gandhi had said that a
poor Harjan would become the President
of India. I want to tell the leaders of
this country that assistance should be
given to small farmers, small labourers,
small businessmen. Only then socialism
wiil usher io this country. I tell you thas
there arc three flush system toilets in my
house but the labourer who built them,
have to stand in a queue of 7 or so
personms to ease themseives whereas full
use in not being made of those toilets in
my house, Therc is nobody to utilise
them. Will socialism come this way ?
This typs of socialsm breeds terrorism.
We should help the poor more, they
should get more money and it is mostly
the poor who become victims of terrorism.
Big people do not have to suffer any
damage as a result thereof.

I want to tell you that this thing is
not going to be solved, till land reforms
are implemented. The people present
various dcmands, They want this and
they want that. But they should also get
money. It may be anything like water
which should be supplied to Rajasthan
also. The water belongs to the whole
country, wherever it is needed, it should
be made available. Don’t you have any
sense of nationality 7 [ feel that a leader
who bas no feeling of nationality, is not a
leader, The poor people are suffering,
When I pass through Bhagwan Dass
Road, I observe, people easing themseives
on the open drains. 1 am surprised to
think what type of socialism it is. India
is an agricultural country. It is not an
industrial country. 1If land reforms had
been implemented here, there would have
been no terrorism, Harijans are worried
about thelr livelibood...{Interruptions)
therefore you must {mplement land
reforms. 1 understand that this will check
forther demaads. In addition, commodi-
ties should be made available wherever
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these are nceded, where water s needed,
it should be made available there.

MR. CHAIRMAN: You may con-
_clude now.

CH. SUNDER SINGH : If they
believe that they have been sent by God,
why do they not treat these God sent
men properly 7

You talk about non-violence, I assert
that, wherever there is violence. What«
ever you may do, it will be ino rain because
people who understand the rod can be set
right by rod only...(Interruptions) AR
Akalis have taken to yellow turbams. Only
Sardar Dhillon bas been left with a white
torban, All the rest are using yellow
turbans, whether they betong to the
Congress Party or any other party.

I am a Harijan by caste. The people
of opposition party say that Harijans
were being pampered by the Congress
Party and when they come into power,
they would tell them about their place
and their reservation would come to sa
end. They talk like this.

MR. CHAIRMAN : You may con-
clude now.

CH. SUNDER SINGH : With these
words, I support the Budget which has
been presented.

17.00 hrs.

SHRI MOHD. MAHFOOZ ALl
KHAN (Etah) : Mr. Chairman, Sir, the
Budget for Punjab has been presented ia
this House whercas this Budgot was to be
presented in the Pounjab Legislative
Assembly. It is unfortunate for the
poople of Punjab that they have not beem
given this opportunity.

MR. CHAIRMAN : Mabfoozji, you
may kindly conclude within five minutes,

SHRI MOHD. MAHFOOZ ALl
KHAN : I thank you. Otherwie siso
injustice is meited to us. We belesg to
a national party, but you grans as timee,
it is your tindpess,
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I was saying that the Punjab Budget
should have been presented in the Puojab
Assembly, but this is misfortune that the
people there have not been glven this
opportunity and it is being presented here
today. What is the reason, why is terro-
rism raising its head ? This is the same
Punjab where the land is fertile, where the
people are brave and where many indus-
* tries exist. But how this Punjab is being
destroyed. The Governmeat is not taking
any step in this connection. There is ouly
one reason for it. Since the Congress

Party ~lost and the Barpala
Government was formed in Punjab,
the same is being avenged. I ask

why has terrorism raised its head ? What
_is the reason for it 7 99 per cent soms of
the farmers are terrorists there because
there is unemployment, there are no
avenues of employment there. Since there
are no avenue of employment, what will
they do, they have taken to weapons and
therefore it is all happening there which
is beyond the control of the Govern-
ment, The Goveroment have totally
failed mnot omnly in Punjab, but
also in Assam, and Sri Lanka. It has
failed everywhere. Whatever you may say
in the House, but listen to the outside
world, what criticism is being made. You
are in majority in this House. Whatever
you want, you can say. What happened
yesterday 7 You brought forward a law
to impose emergency. I want to ask,
whether vou have no other laws, whether
you have no police 7 You have not been
able to contain terrorism. We¢ daily read
in the news papers that 5-7 killings are
taking place daily. But it is regretted that
the Bill has been passed but its effects will
come before us now...(Interruptions)...
what more should I say. The Members
foterrupt and thus link is broken, There-
fore 1 will say oaly that I do not want to
say much on this Budget, I am not criti-
cising the Budget. The people of Punjab,
our brother Shaminder Sfngh, our ex-agri-
culture Minister who is leaving the House,
know more about Punjab. Whatever they
have observed, must have been observed
correctly. I do not want to say much, I
only want to say about the plight of Pupjab

and also the direction in which the

country is moving. This part of ouor
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country is moving in which direction ?
The Government has failed totally, I
would like to say only that in order to
solve the usemployment problem, jobs
should be provided there for which facto-
ries should be established there. The
work relating to the Thein Dam and the
Ropar Thermal power project should be
undertaken. If more money is needed, It
should be provided, so that electricity and
water could be made available to the
people, Construction of the S,Y.L, Canal
is very essential, because Rajasthan and
Punjab will get water through it. Spscial
attention should be paid towards it.
Secondly there is no law and order. What
more can happen there that a rocket has
been used and that too of Russian origin
about whom you claim that it is your
friend. From whers has this rocket been
obtained. In a country where rockets are
being used now, what will happen to this

.country ? We believe in peace and Panditji

always pleaded for peace. What is bap-
pening now 7 Peace has been completely
shattared, A rocket has been used in
Punjab. This problem can be solved bat
you do not want to solve it. There is
nothing in the world, there is no problem
which cannot be solved, we can solve this
problem with a common approach and
can find a solution, the solution of Punjab
can be found and there is no reason why
it cannot be found. There is no such issue
that Sikhs and Hindus are separate from
cach other. We arc all brothers. T tell
you its solution. The solution is that all
political parties, the Badal group and
other groups which had been kept behind
the bars in Jodhpur jail,, should also be
assoclated with talks which should be held
jointly. A solution can be found in this
way. I will request you that you must
find out a solution and the suggestions
made by me must be considered, I do not
say anything about the Budget, the Budget
might be all right and other things will
also be fine, but I am saying about the
law and order situation in Punjab :

‘Na Samjhoge to mit Jaoge, ae Hindustan
walo, .

Tumari Dastan tak bhi na hogl, dastanon
mein.

With these words, 1 conclude,
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SHRI ABDUL RASHID KABULI
(Srinagar) : Mr. Chairman, Sir, without
going 1nto details of the Punjab Budget,
I support it.

17.07 hrs.

[MR. DEPUTY SPEAKER in the Chair]

Due to deep rooted democracy in our
country, it bas progressed much after
gaining experience during the last 40 years
and in the third world we have earned a
place and achieved a status, where as in
the neighbouring couantries, which are
under military rule, there has been no
progress at all. It is quite sad that pro-
vision for imposition of emergency in
Punjab is being made. The worsening
situation in Punjab iz becoming dangerous
for the whole of the country and as I
understand that ti'l there is no law and
order and peace o Punjab the money
being spent by the Central Government
will go waste and it will not serve any
purpose, I would like to submit to the
Central Government that at this juncture,
it has been very necessary for the country
to solve the Puniab problem. It appears
to me that the Central Government has
always been chaoging its policy towards
the Punjab problem aod has not been able
to take any concrete step. For {instance,
an accord had been signed betwecn the
Central Government and the Akalli Dal
to solve the Punjab problem and some
decisions had also been taken under it, but
the same have not been implemented.
May I know what are itsreason ? The
problem of Chandigarh bas not been
solved, because ancther capital for
Haryana has not yet been provided and
the issue is still pending. Without imple-
menting the Punjab accord honestly,
sincerely and permanently, this problem
cannot be solved. Terrorists and
extremists are active there and
are killing innocent persons. But 1
submit that if the people of Punjab had
not been angry with the centre, then they
would have opposed the terrorists and in
that case terrorism could not bave conti-
oued there, Why most of the people of
Pumjab ar» sllent about terrorism ? It is

88-89 & Supp. D.€. 434
(Pun.), 8;-?

a fact that till now terrorists were active
fo towns and cities, but now they are
creating havoc in rural areas also.

The Central Government must solve the
problem. The people of Punjab, whether
they are Muslims, Hindus or Sikhs, have
made great sacrifices. They are very self-
respecting pcopl'e and we cannot ignore
this fact We must solve this problem
during the present spell of the President’s
Rule, It has been stated by our Govern-
ment that they are ready to solve this
problem within the Constitution of India.

I would like to submit that the Cong.
ress is a powerful party which is running
the Government at the Centre and also in
many States, But the Congress should
not be too weak to come up with a
concrete suggestion before the country.
The Central Government and the other
parties should give proposals as to how
this Punjab problem can be so'ved within
the Constitution.

It is regretted that, we have allowed
the situation to worsen during the last five
to six years. Our regional parties are very
moderate though many things are said
agamnst them, They bave carned a place
Ip their respective states and the people
have falth in them. The Akali Dal has
been playing a historical role in Punjab
and it has been this party which has been
opposiog the Congress there, We cunnot
ignore their role in Punjab. It is regretted
that sometimes, the Centre install
Barnala as Chief Minister and showers
praise on him. After some time he is
dropped and cfforts are made 1o bring
Badal in his place saying that he is a
moderate. But in fact, the situation in
Punjab has so worsened that the moderate
forces have become very weak there. They
are unable to face terrorists there, I think
that in the present s1 uation the weakness
of the Akali Dal is our weakness because
if any regional party or the Akali Dal,
Badal or Barnala become weak then we
too become weak as Akali Dal bas been
playing a role there.

I am interested in it because my State
Jammu and Kashmir and Punjab are fnter
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dependent. If trading activities, tourism,
import-export and progress of Punjab are
bampered acd it is cut from the main-
stream of the country, then all these things
would affect Jammu and Kashmir also.
So, all the political parties should consider
this problem jointly to find out a solution
of this problem and preparc a national
consensus for it.

I warn you that there are some com-
munal parties in this country who instigate
one community against the other. Specially
I want to refer to the statement made by
Bal Thackeray in Maharashtra in which
bhe threatencd to boycott 8 commupity
socially in Bombay. Tt is a clear threat
to a community and it is also very dan.
gorous for the country. This will affect
the whole country. We are a democratic-
socialist-secular state and it is the duty of
the Central Government to wipe out such
forces There can be no compromise in
this matter.

[English]

SHRI M.S. GILL (Ludhiana): Mr,
Deputy Spceker, Sir, I am thankful to
you for affording me an opportunity to
speak on the budgetary proposals of
Pupjab. My colleagues, Mr. R.L. Bhatia,
Mr. G.S. Dhillon and others have gives
certain figures. They have also given
certain proposals and demands. I will be
giving those figures and other proposals
only at the cost of repetition which 1 am
not going to do. But what I feel is that 1
must bring, through this Chair, to the
notice of the nation the pathetic situation
in which we are passing.

Pupjab State was a land of pleasure
and plenty. It has been turned into a land
of turmoil, turbulence and tragedy. At
the time of new financial year in this land,
that is, no Baisakhi, every bit of nature's
creation used to dance, including farmers,
farmers' sons, workers, peasants and also
shopkeepers. They used to dance at the
tune of the drum. Now they have been
made to dance at the tune of desth. This
is the tragedy we ate passing ¢hrough.
The people in the world and espocially
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in the rest o India are thinking that the
farmers of Punjab are busy in producing
foodgrains for the empty stomachs of the
nation and also for the reserve stocks of
the country. But actually, wherever they
are roaming in their ficlds arouud the dead
cropses of their sons and their progeny,
they feel in the heart of their hearts and
with the tears rolling out of their eyelids,
sighs on their lips and excrutiating pain in
their bossom, that they are sowing the
tears, they are growing the tears and they
will reap pain and misery and aothing
else in the ncar future. Only darkness ss
before them,

I, therefore, appeal with folded hands
to this natlon not to sit silent, Come out
and do not sce this gory drama any more,
Take out Punjab from the gory hands and
also from the incompetent Sahibs of the
Central Government. It is the nation that
can do.it. The people are belng sandwiched
on the ope silde by AK-47 guns and, on
the other, they have got the ‘thirsty’ guns
of Police Raj, What I am saying today is
that it is really a tragic situation. Corrupt-
ion is rampant in the Police Department.
People are being arrested. Sometimes
some incldent takes place. Say, a murder
takes place. Obp papers, it is shown that
three persaps have committed the murder.
But for interrogation, not three but 30 to
50 young men are arrested. They are kept
in the interrogation centres They are
passed through the interrogation machine.
They are squeezed only for one thing, that
is the courrpt officials want to squeeze
money out of the dry bope-marrow of
their parecants. What do they do ? They
sell the articies of their homes, They sell
the ornaments of their Jadies and
children in order to save them. They
save  themselves oply by paylng
sums varying from Rs, 10,000 to 50,000
per case because there is a threat to Iife,
because people have been told that they
bave eliminated a number of persons. Peo-
ple know tbat accused persons slip away
from the fiogers of the Police. They escape
never 10 return. Their bodies are never
given.to.their parenis. They know that it
is because of fear of.death, the corruption
is zampant . there. . Some steps should be
taken.. to save. the people from this
siluation, ,
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I have received a letter today, Itis
not only corruption there, there are scand-
als also, There are two Punjab undertak-
ings, nemely, Fertilisers Alkaline Ltd.,
Napgal and the National Fertilisers Ltd.
A few years ago, they were running at a
loss. Now, since last year, they are runn-
ing at profit. When they were at a loss,
the Punjab Government wanted to dispose
it of and sell 1t to the private entreprene-
urs. Nobody turned up then. When the
loss has stopped and the gain has started,
some persons are manoeuvring to purchase
it. I have learned that with the blessings
of the Governor and with the blessings of
certaln persons sitting in the Raj Bunga-
lows the politicians, the bargain is goipg
to be settled very soon, These scandals
are going on. I have received another
letter from an e¢x-MP. He has written a
letter to the Governor about the situation
in Faridkot, This copy is with me in which
he has described the sitnation, how the
head of the police collects money from the
SHOs and how the SHOs collect money
from the syspected persons and that is
how things are going on in Punjab. This
is really tragic.

As far as the Budget for the State of
Punjab is concerned, in the last year’s
Budget, Rs. 38 crorcs was surplus. Now
that was converted into a deficit Budget
and ultimately we had a loss of Rs. 223
orores st yoar. This time the deficit 1s
shown as about Rs, 239 crores. [ am afr-
aid that the deficit is likely to be more
than Rs 300 crores. The reason is that
the police expenditure which is shown
in the Budget last year, was Rs. 70 crores.
Actually 1t was Rs, 114 crores in-the esti-
mated Budget. Now it is shown as Rs, 86
crores-and I have every reason to believe
that it will te Rs. 150-crores thls year with
the resalt that every hour Rs. 4 hakhs are
being spent on the police by the State. This
is the tragic situation and as my friend has
already stated, crores of rupees are being
spent for the CRPF and-the para mMitary
forces and on foroes or Central’Governme-
0t 13 coming to share these. expenses with
the State, Our roads are broken, our hospi-
tals do not have the mevessary medicines,
our health departments are not working
Properly, In these circumstances, [ must
‘ny it {s tosthe credit of certain: pianmers
Who are sitting there, \Mr, -Khasna, Mr.
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Balakrishnan, Mr, Gupta, Mr, Bopani,
Mr. Rajinder Singh, Mr. Manohar Siogh
Gill and these are the persons who are
running the rickety mach'ne on the -bro-
ken roads of Punjab. With all their efforts,
they are burning their midnight el -sad
working very hard to keep this machine
going on in Punjab.

The Central Government should come
forward withan aid of not less than Rs. 1200
crores and as has been pointed out the
projects there are short of electricity and
there are certain areas waich have been
declared as dark areas unfortunately. This
is so because the water has gone down
but the peasants and the people are using
diesel engines to pul water from there.
Last ycar they spent Rs. 53 crores from
thelr pocket to nourish these crops for the
sake of the country and for the sake of
the people of this country. But they are
oot being helped. This time again, the
diesel englnes are working there. "We are
ghurt of electricity. If you actually appreci-
ate Punjab for the production of foodgra-
ins in the whole of the country for the
graimary 1 would reguest, Mr., Deputy
Speaker Sir, the Central Government
should be asked to immedmtely give relief

- a8 in the past, when a bonus of Rs. 17 per

quintal was given to the peasants and-far-
mers, This time too they should give the
bonus. What I have learnt is that instead
of giving the boous, the demand is being
puashed. Last time, it was 35 million ton-
nes. This time, the central statisticians
have put forward these demands at 55
million tonmes and they say that only then
they wili give. This is not proper. Peasa-
nts and farmers should be encouraged.

As far as the Budget is concerned, we
are all aware of the speclal circamstances
of the State of Punjab. The Central
Government should help Punjab and put
D sOme epergy, some money from out of
the Central pool so that the siteat:on pre-
valent in Punjab could be brought uader
control,

THE MINISTER OF STATE IN THE
DEPARTMENT 'OF EXPENDITURE-EIN
THE MINISTRY OF FINANCE "(SHRI
B. K. GADHVI): Mr Deputy-Speaker,
Sir,‘bufon I go the varigus points raised
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by the hon. Members, at the outset, I feel
it my duty to explain the position in re-
gard to one point relating to merger of the
Demands for State legislature raised by
Shri Ramoowalia.

As a measure of rationalisation of the
format of the Budget presented to the
State Legislature, the number of Demands
were reduced from 41 in the year 1986-87
to 29 in the year 1987-88 (ome for each
Department listed in the Schedule to the
1986 Rules. except for the Depariment of
Legal and Legislative Affairs which for
budgetary purposes is a part of the
Department of Home Affairs and Justice).
As a part of this ratlonalisation, the foll-
owing Demands/Appropriations, namely,
State Legislature, Staff, Household and
Allowances of tte Governor, Council of
Ministers, Seccretariat which carlier were
separate, onc for each, were consolidated
into a single Demand—General Admini-
stration.

I wish to submit that it was done by
the then Governmsnt which presented the
Budget last ycar and we bave not dooe
anything. 1t is again for the State Govern-
ment, the elected Government whith would
come in Punjab to consider whether that
should be separated because it was done
by them. We bave merely followed thal.
Therefore, there 18 no question of merger
at our instance into ope demand.

Many points have been raised by the
hon. Members. The general atmosphere
and situation obtaining in Punjab has also
been highlighted and discussed. But with
regard to development projects, one main
point that has been raised is about the
position of the Thein Dam. I would inita-
lly clarify the position with regard to this
dam, the Ranjit Sagar Dam, The work is
going on io full swing round the clock.
Adeguate funds are being provided and I
assure the House that for want of funds
or constraints of funds, the work would
not suffer. We will ensure that it does not
suffer. The dam would be completed in
1992.93.

The other polpt which was raised by
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many hon. Members is about the shortage
of power in Pupnjab. So far as the Ropar
Thermal Power Project, Stage 11, is cob-
cerned, it is being commissioned ahead of
schedule. When It 1s commissioned, 1 be-
lieve and bhope that the power position 1n
Punjab woud be a little more comfor-
table.

SHRI R.L. BHATIA : The demand is
also increasing.

SHRI B. K. GADHVI : That is, of
course, there. But what I wish to point
out is that so far as these projects are
concerned, although the disturbance is
there in the State, the projects are not
affected by it apd we are going in full
swing and they wculd be completed. As
I said, Ropar Thermal Power Project,
Stage II would be completed before the
scheduled time, This Is one of the good
features.

Also, 1 would like to point out that
pone of the on-going project—major
projects and medium irrigation and power
projects have been effected by the dis-
turbances and they are ail going 1n full
swing,

One point which was raised by Shri
Tulsi Ram while initiating the discussion
was about the people who bave lost their
property and who are kilied by the
terrorists. He said that we did not
compensate them. 1 am really sorry for
the want of knowledge on his part. Sir,
so far as the relief tor the vicums of the
terrorists vioience ip Punjab 1s concerned,
in case of death Rs. 20,000 are being given
as ex-gratia grant 1o the next of kin. Rs.
250 per month pens:on lo the widow 1s
gtven for three years or until class-11I or
class-1V Government job 1s provided to
one of her children. Free aliotment of a
low housing group housc is provided to
a widow the current value of which is
Rs. 30,000. Then we bave the bank loan
of Rs. 25,000 with the subsidy component
of Rs. 5,000 to take uvp the Income
generation scheme. In case of injury
resulting in hundred per cent permanent
disability, the same benefits as in the case
of death are available. TIn case of other
injuries, Rs. 5000 for the treatment of
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major injuries and Rs. 2000 for the treat-
ment of minor injuries. And in the
deserving cases, the State Government
can sanction recimbursement of the
medical charges even beyond Rs. 5000,
Sir, in the case of damage to the property,
the reimbursement of damage sustajoed
subject to a ceiling of Rs. 50,000, less the
reimbursement by the Insurance com-
panies, in case the property was insured,
is provided.

Then, Sir, in the revised estimates for
1987-88 Rs, 3.51 crores s provided for
rellef to vict'ms for riots/violence. Thus,
Sir, to say that those who fell victim to
the terrorists are not being looked after
is totally a point which has got no
bearing or no relation with the truth.

Despite these disturbances, the State
of Punjab has really done commendable
thing. The farmers and the Ffarmirg
communities in the State of Punjab
deserves congratulations. Certainly they
bave contributed a lot in the pational
pool or food stock. They are being
encouraged for this.

So far as the Plan outlay Is concerned,
it was pointed out that i1t is hundred
crores less. But I would wish to say that
it is not correct, The revised estimates
of the Plan Outlay for the year 1987-38
provides for Rs, 650 crores which s 13
per cent above the previous year's Plan
Outlay, which was Rs. 575 crores, There-
fore to say that the Plan outlay as com-
pared to the previous years out'ay, has
come down is not correct.
there is a gap in the State resources to
the extent of Rs, 287.83 crores from the
pnon-plan side after takiog into account
Rs. 9.52 crores of market borrowings
which includes Rs. 50 crores as special
market borrowing, But 1t would be
appreciated that the normal Central
assistance of Rs. 54.50 crures and special
term loan of Rs. 650 crores has been
provided in the revised cstimates for the
year 1987-.88 for meeting this gap,

I think, Sir, Punjab is the only State--
looking into the circumstances prevalent
therp—to which the Government of India

Of course, .
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is giving special amsistance of Rs. 650
crores. Without making any commitment
on the figures and amount, I would like to
assure the House that Punjab will not be
allowed to suffer—be it the developmental
work or the administrative work—for tbhe
want of funds,

SHRI R, L, BHATIA : What about
the atomic plant and the gas based
plants ?

SHRI B. K. GADHVI : I am coming
to that.

Now, much hdas been said about the
law and order situation and about the
disturbances 10 Punjab, The House is
discussing this 1ssue for the last three days
and 1t has been discussed in the past also.
1t is a pational probiem. Government of
India and the whole nation are anzious
and we feel very much comcerned. A
solution 1s to be sought to this problem.
But as you are all aware, the maiter is
very complex and various steps are being
taken. As a result of those steps only,
although pormalcy has not restored fully,
a'though perpetration of crimes is still on,
It you compare the situation obtaioing
prior to the President’s rule and after the
President’s rule, then you would appre-
ciate the improvement in the situation.
Some marked features do emerge before
us aod I may hstthem shortly, For
example, the activiues of .ocal gangs of
boys enforcing ‘social reforms’® were
ncutralised and normaicy restored in the
functioning ot hiquor vends, meat shops,
barbers shops, etc, aiter the imposition of
the President’s rule. Sedwtious activities,
arms snatchiog and robberies also regis-
tered a8 sharp dechme 1n his period,
Acuvities of ‘Ragis’ and ‘Dhadis’ and
poliical spcakers which gave a boost to
the moraie of terrorists and brought them
social respectabil.ty showed a declime,
Baba Joginder Singh's movements were
curbed. Frequency of ‘Amnt Prachar’
functions aod ‘Shaheedi Samagam’ got
reduced greatly. The threatcning state-
ments 13sued by the Panthic Committee
and other milntant organisations like
Khalistan Commando Force etc. have lost
thelr 1mporiance. All these factors
coupled with the kilngs of Sikhs by
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terrorists bave changed the scemario to
such an extent that a section of Sikhs,
though quite small, bad decided to oppose
the militants and Hindus are willing to
stay on in Puniab or even in their own
villages despite the killings.

All this shows that an atmosphere of
confidence is being built up gradualiy.
Wha' we need today in Pupjab, primarily
and fundamentally is that there should be

<a “gense “of confidence in the bearts and
minds of the people so that they may fecl
that they can meet the challenge with the
“help and support of the Government, as
“well as on their own strength and they
“can sit near their hearths in therr
“homes.

DR. DATTA SAMANT (Bombay

South-Central) : How is it to be done ?
SHRI B, K. GADHVI: It is being
done gradually. That is what [ am

saying. As Dr. Dhillon rightly poioted
out, you sit at a far away place and speak
about things without knowing much, I
may tell you that only because of these
sfforts today in Punjab. schools, univer-
sities and colleges are functloniag
sormally and cxaminations are also being
beid.

DR. DATTA SAMANT :
this emergency ?

Then why

‘SHRI B, K. GADHVI : So far as
the measure of emergency is concerned,
yesterday the wholc rationale and reasons
Worc already given, At the same time I
may'tcll you that we want, as the pation
Wants and as the people of Punjab want,
thaton all fronts there should be fool-
proof methods to mab the anti-social and
e¥iminal aetivities of the terrorists.
Mustoring ali the weapons is needed and
¢his+is obe of the weapons.

*As Shri Bhatia rightly pointed out, the
Yrrorists are outmalcibog in  their
weaponry -as compared with the police
forces. 1 may-tell that the allovation on
Poifce bas aiso been increased and I may
w0 -tell' you that sophisticatod/wespons
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for police are beiog imported as well as
indigenously manufactured. On ‘this
point I woeuld not like to reveal the type
of weapons and the quantities, values,
etc. So on that front, the Government is
quite alive to the fact that necessary
equipments are to be provided to the
Police to combat the situation. It is
constantly being considered.

It is on progress.

The main point which Mrs, Kaur
mentioned was about reclamation ot land.
1 may inform ber that for reclaiming
‘alkaline’ land more than one lakh and
twenty thousand tonnes of ‘gypsum’ was
distributed, and an area of approx. 20,000
hectares reclaimed. This 15 berng done
under a Ceotrally sponsored scheme
under which 75 per cent cost of ‘gypsum’
for reclamation 1s being subsidised by the
Goverpment. Since 1971, we bave been
able to reclaim more than 2 lakh heotares
of ‘kallar’ land (i.e. alkaline) bu: we still
bave another four to five lakh hectares
required to be reclaimed in Punjab. The
efforts are on. For it the allocations are
made and Government is looking after
that.

Some points were raised concerning
the Nuclear Power Station and Gas Based
Power Station and Centrally Spoansored

“ Projects and other things. I would oerta-
inly forward those points to the concerned
Ministries for attendance. So far as Cent-
rally Sponsored Projects are concerned,
Mr. Dhillon said, it is only Rs. 200 crores
for Kapurtala Coach Factory. So far as
the distribution of gross block and msan-
power to Punjab is copcerped, itis Rs.
641,02 crores in the year 1986-87. It is
much more than what you hav: stated.

DR. G. 5. DHILLON : It is nothmg
compared to other parts of the country.

SHRI'B. K. GADHVI : Of course a
very senior Member and a very respectable
Member, when he raises this point, I would
say that the comparison to be viewed -in
isolation and In a localised way would
not be a right approach.

Even with regard to Punjab I -would
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say so far as .its irrigation facilities are
concerned sometime, the projects even if
they are outside Punjab, it is getting the
benefits, It depends upon the availabilicy
of-raw materlal, availability of so many
other things, You cannot bave Steel
Plam, if you do not have iron ore avai-
lable in any part of the countsry You
canpot have a coal mine in the areas
where there is Do coal at all. So compa-
rison on this fashion 1 not an ideal app-
roach,

.SHRI RAM PYARE PANIKA
(Robertsganj) : Many countries in the
wardd which have no mlnes for iron ore
are doing very well or even better than us
like-Japan and South Korea.

SHRI B. K. GADHVI : Wherever we
have got mineral wealth or other wealih
which can be explored and exploited,
there new projects should come up very
quick'y. They did come up very quickly
in the past. Now we can take up dispersal
of these projects becruse we have put
up the iofrastructure and we have located
the areas where whatever was to come
has come up by and large_ Similarly, now
other areas can be looked up. That is
one of the reasons why we have recently
set up a Coach F-ctory in Punjab. Previ-
ously. it was there only in Madras and
nowhere else,

DR, G. S. DHILLON : Mr. Gadhvi,
bhad | not been a Mipister, I would have
given you more facts because I knew what
is bappening nside. But Iam bound by
secrocy.

SHRI B, K, GADHVI : I am also
bound by secrecy equally as you are. I
may tell you that although power is there,
but I may submit that so far as power
poadion 15 conceined, Government bhas
given highest priority to power and out of
the annual plan outlay of Rs. 650 crores,
Rs, 352.47 crores has been allocated to
the power sector, which is 54.22 per cent,

Comppied to 788 megawatts of power
added-during the Sixth Five Year Plap. it
is propasad to- add 768 megawatts installed
capacity -duripg the Seveath Five Year Plas,
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134 megawatts of power would be genera-
ted by the Anandpur Sahib Hyde! Project
which has alreadv been commissioned in
1985-86; 162 megawatts from the Muke-
rian Hyde! Project, 420 megawatts from
the Ropar thermal project stager—II; 45
megawatts from the Upper Bari Doab
Canal Project siage-II and scven mrega-
watts from the Micro Hydel schemes which
bave been completed and commissioned.
Work has also been taken up on the micro
hydel schemes at Robti and Thuhi and on
the Dhariwal micro hydel scheme. The
gencration from power houses owmed by
the Punjab State Electricity Board which
was 3904 million units in 1984-85 has
increased to 5776 millioa uaits in 1985-86
and has touched 6764 million units during
the year 1986-87.

So, these are the statistics. Of course,
there may be more need. [ admit; T do
not deny it. But at the same time, Power
has also been looked after well, and the
performance of the power sector, despite
the disturbances, is also quite appreciable
and quite good.

I will not be able to deal with all
other points becausc time is very short,
and I bave other business also, But rega-
rding the other points, I will first of all
touch upon Mr. Bhatia’s point. His ope
polnt was about the export of Basmati
rice, and levy thereon. I would certainly
draw the aitention of the Agriculture
Ministry and I would also infor¢ the
Punjab Goverament. Of course, the
Punjab Government is being informed, I
am aciing on behalf of the Pupjab Gowe-
roment today. 1 will inform the Agricul-
ture Ministry. and request thoam to taks
suitable steps in this direction, as per
their policy,

Sofar as industries are concerned, it
has been stated that industrics are suffering,
Of course, industrial growth is only 3,3%
in 1986-87 (quick estimates)whereas in the
*70s 1t was about 9%, The Governmeant
has taken a number of steps to give a boost
to this sector. Sanctions and disbursg-
ments by the Centre and State financigl
institutions bave more than doubled duripg
1987-38 as compared to the previous year,
The rate of registration of pew sma'l indg.
strial units has also gone up by 100%,
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So, this is the new .eature; and there
also, I wish to polnt out that despite what
Members termed as turbulent conditions
in the State, industrial growth, particularcly
an the small scale area, has also gone up
by 100%. as compared to last year

SHRI R. L, BHATIA : If it has grown
by 100%, bave you given 100% more
inputs to Punjab in the form of coal, steel
and ingots ?

SHRI B. K. GADHVI : I do not have
those figures presently available. If you
want, I can collect them and pass them on
to you,

Since the inception of the President’s
rule, 8273 small and village industry units
with ao {ovestment of Rs. 6180.72 lakhs
have been set up, providing cmployment
to 23,115 persons. In the large and
mediom sector, eleven units with an invest-
ment of Rs. 2596 crores generating
employment for 15]1R persons, went into
production during this period. Besides,
gix units undertook substantial expansion
programmes with an investment of Rs.
12.80 crores providing employment to
1439 persons.

So far as employment generation pro-
grammes undéer NREP, RLEGP, IRDP
and TRYSEM are concerned, amp’e jobs
have been created. I would like to inform
the hon, House that so far as NREP is
concerned, the target was 17 65 (mandays)
and the achievement is 17.02 lakh man-
days, that is upto 15th of March 1988, So
far as RLEGP in concerped, the target
was 19.57 lakh mandays and the achieve-
ment is 18,37 Jakh mandays upte February
1988. So far as IRDP {s concerned, the
beneficiaries’ target was 064 upto Febru-
ary 1988 and the achievement is 0.62, So
far as TRYSEM is concerned, the target
was 6020 people and the achievement 1s
5162 upto Pebruary 1988. So, it is hoped
that uoder these programmes, despite the
disturbed conditions all the targets would
be achieved, because we have near'y rea-
ched our targets.
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So far as the criterion for industrially
backward districts is concerned, we bad it
in the past. Now & new criterion is under
the consideration of the government as
also a new policy; and that is why the
Government of India intends to change
the pattern of declaration of the backward
areas from districts to other parameters.
But that is still under consideration for
the whole country and it woul!d be annou-
nced later oo, Then you will be in a
position to know what Punjab is also
gaining on that froat.

Without taking mueh of the time, I
would say that in the context of the figures
which I have glven on the industrial sector,
on the agricultural sector, on the power
generation, on the implementation of the
on-gomng projects and thelr commissioning
within the time frame, it can very well be
sald that although it is a very complex
problem, Punjab problem, but the life as
such goes on, activities of the people also
go on, the confidence of the people is
being restored; and with new_measures,
we are confident that we shall be in a
position to restore them completely.

Initially members pointed out that
this Budget ought to have come before the
Pupjab Assembly. Reglly, we do not
like to present any State's Budget in the
Parliament and we do not wish to do so
also. But if thereis 2 compulsion, as it
was obtained in Punjab and Tamilnadu,
then we caonot shirk our responsibility.
The President’'s Rule was also imposed
with the sanction of this very House and
therefore to say that we have got no moral
rixht to present the Budget is not proper
understanding of the parliamentary proce-
dure and system. As there is a President’s
Rule, it is our responsibility, joint respon-
sibility of the whole House to rum the
admipistration of Punjab; and that is why
we have come for your sanction and there-
fore 1 wish that in future-those parties
which came 1nto power and later on could
not witho!d the power withio them because
of their so many types of inter-wranglings
or other things, whatever you may call
them, they may learn the ledson and the-
reby they will strengthen themselves and
at the same time give a message.........
(Ingerruptiens) We have to collect toge-
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ther everything and not this way, not like
that. Mr. Dattasshib, we have to muster
the strength of all; we have not to segre-
gate it as you arc doing,

With these words, I hope I have met
by and large all the points made out by
the members who bave participated in this
debate. I am thankful to them for their
valuable participation and useful sugges-
tions, We will pass on all the specific
points made by individual members for
attendance.

MR. DEPUTY SPEAKER : I shall
now put the De¢mands for Grants on
Account relating to the state of Punjab for
1938-89 to vote. The question is:

«That the respective sums DOt
exceeding the amounts on Reve-
nue Account and Capital Account
shown in the third column of the
Order Paper be granted to the
President,out of the Consolidated
Fuod of the State of Punjab, on
account, for or towards defraying
the charges during the year end-
ing on tho 3lst day of March
1989 in respect of the heads of
demands entered in the second
column thereof sgainst Demands
Nos, 1 to 29.”

The motion was adopted.

MR, DEPUTY SPEAKER :1 shall
sow put the Supplementary Demands for
@rants (Punjab) for 1987-88 to vote

The question is :

«That the Supplementary sums
not exceeding the amounts oo
Revenus Account and Capital
Account shown io the third col-
umn of the Order Paper be gran-
ted to the President out of the
Consolidated Fuand of the State
of Punjab to defrary the charges
that will come in course of pay-
ment during the financial year
ending the 3lst day of March,
1988 in respect of heads of dem-
ands entered in the second cels
ums thercof against. Demands

on Afe ) Bill

Nos. 1 to 4, 6, 8, 10, 12 to 18, 20
to 26, 28 and 29.”

The motion was adopted.
17.56 brs.

PUNJAB APPROPRIATION (VOTE
ON ACCOUNT) BILL, 1988*

[English’

THE MINISTER OF STATE IN THE
DEPARTMENT OF EXPENDITURE IN
THE MINISTRY OF FINANCE (SHRI
B.K. GADHYI) : I beg to move for leave
to introduce a Bill to provide for the
withdrawal of certain sums from and out
of the Consolidated Fund of the State of
Pupnjab for the services of a part of the
financial year 1988-89.

. MR. DEPUTY SPBAKER : The ques-
tioo is ;

«That leave be granted to intro-
doce a Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of the State of Punjab for the
services of a part of the financial
yoar 1988-89."

The motion was adopted.

SHRI B.K. GADHVI :
duce£ the Bill.

Sir, I intro-
I beg to movef :

«“That the Bill to provide for the
withdrawal of certain sums from
and out the Consolidated Fund
of the State of Punjab for the
services of a part of the financial
year 1988-89, be taken into con-
sideration.”

MR. DEPUTY SPEAKER : The ques-
tion is :

«That the Bill to provide for the
withdrawal of certain sums from

epublished i Gazette of India Bxtra-
ordinary Part II, section 2.
£introdace/moved with the recommends-
tion duted 24.3.88 of the Presideat,



